SH. SANJEEV KUMAR

AGGARWAL,
IDISTRICT
(COMMERCIAL
COURT)-01

JUDGE

District

ICentral

[List of cases where e-Payment of Court fees was made during the month of May-2023.

Case No. Petitioner NameAdvocate
VS Respondent

CS COMM|
724/2023

Name

IDBI BANK VS§
SHIVJEE KUMAR

VIVEK KUMAR

Registratio Payment o

n

01.05.2023

Court Fees

7-04-2023

CS COMM+
732/2023

[URBAN MONEY VS§
SANJAY MONDAL

INEHA MS

02.05.2023

4.04.2023

CS COMM]
748/2023

ICICI BANK VS§
PARAMJEET

IVIKAS CHOPRA

04.05.2023

28.04.2023

CS COM

—756/2023]INT.

RM TRADING
\E
NTERNATIONAL

RINT O PACK

IMUNISH VOHRA

06.05.2023

1.05.2023

CS COMMPAIN BEARING VSKRITI JAIN

—764/2023

EELKANTH &
ORS.

08.05.2023

19.07.2022

CS COMMIPOONAM

—769/2023

IAGGARWAL
JAGDISH

\E

RAMAKANT SHUKLA

09.05.2023

04.05.2023

CS
COMM--
780/2023

ICANARA BANK V§
SAGAR
[ENTERPRISES

IVIPIN

10.05.2023

b3.03.2023

CS COMMICICI BANK VS

—811/2023

[TASIM & ORS.

C. PRAKASH

16.05.2023

23.05.2023

CS COM TAR
—812/2023|CARRIERS
ULJEET

V§

[TRANSPORT

INITYA SHARMA

16.05.2023

06.05.2023

CS COM
—818/2023

OHIT JAIN VS
NTERNATION
PACK O PACK

IMUNISH VOHRA

18.05.2023

08.05.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

CS CcoOMM
—819/2023

Name

ICANARA BANK V§
SATNAM
[ELECTRICALS

IVIPIN

Registratio Payment o

n

18.05.2023

Court Fees

04.05.2023

CS COMMIKAPOOR PLASTI(

—821/2023

VS
[PRINTS

PULKIT]

ROHIT SEHGAL

18.05.2023

[15.05.2023

CS COMM|
—853/2023]

SUKESH CHAND
IGUPTA VS VIKAS
SEHGAL

ARIVIND
SHARMA

KUMAR|

26.05.2023

18.05.2023

CS COMMPP KUMAR GEENA

—854/2023]

VS
INDIA

GAMMON

AJIT KUMAR GOLA

26.05.2023

01.04.2023

CS COMM;

862/2023

SHREE  AMBIKA
IMPEX VS AJAY|
MITTAL

JITENDER
GAHNYAL

KUMAR|

7.05.2023

24.05.2023

CS COMM;

863/2023

S.P.R.S SALES V§
SAREEN AUTO
SALES

BHANU MOHAN

7.05.2023

22.05.2023

CS COMMIUCO BANK V§

—871/2023

IMITHANCHAL
STORE

SUNIL KUMAR

28.05.2023

[14.01.2023

CS COMM]
—877/2023]

ICANARA BANK VS§
SIMRAN FASHION

GUNJAN KUMAR

30.05.2023

b5.05.2023

CS COMM

878/2023

AKHILESH
SAXENA
IGLOBIRA
IMEDICAL
SERVICES
LTD.

\E

PVT|

RAVI CHAWLA

0.05.2023

04.05.2023

CS COMM;

885/2023

ISASHI PAL
SHARMA VS DAV
ICOLLEGE
IMANAGING
ICOMMITTEE

STUTI WASON

31.05.2023

12.05.2023

DR. KAMINI
IDISTRICT
(COMMERCIAL
COURT)-02

LAU,
JUDGHE

ICentral

CS
COMM)/7
L7/2023

[JURBAN MONEY Vg
SANTOSH KUMAR
RAMANAND
CHOUDHARY

INEHA MS(P),

2-05-2023

4-4-2023




District

Name

Case No. Petitioner NameAdvocate
VS Respondent

Registratio Payment o

n

Court Fees

LTD

CS [CICI BANK VSSAGAR SHIVAM(P), 2-05-2023 [28-04-2023
COMM)/7 SHALLU
28/2023 [BAMOTRA
CS M/S S KlAakash Gupta(P), 02-05-2023 |23-03-2023
COMM)/7 EDUCATIONS PVT|
29/2023 |LTD THROUGH|

AR MS KUSUM

LATA Vs MR

IGAURAV GARG
CS ATLANTIC JEEWAN CHANDRA(P),J04-05-2023 04-05-2023
COMM)/7 [PUBLISHERS AND|
h2/2023 [DISTRIBUTORS

PVT LTD Vs MR

[KUMARAN
CS ISIR GANGA RAMISH.SUBHASH KUMARJ06-05-2023 [04-05-2023
COMM)/7 [HOSPITAL VS(P)
51/2023 |FAEEM MIYAN
CS [TUSHAR Ramakant Shukla(P), 09-05-2023 |04-05-2023
COMM)/7 AGGARWAL \E
65/2023 PAGDISH
CS SANJAY KUMARASHWINI KUMARJ09-05-2023 [26-04-2023
COMM)/7 ISONKER VYMISHRA(P),
66/2023 |KESHAV RAJ

PANDEY
CS KLJ RESOURCESAMIT KUMARK0-05-2023 [04-05-2023
COMM)/7 [LIMITED VYMAIHAN(P),
76/2023 |ORIENTAL

INSURANCE CO

LTD
CS [KLJ AMIT KUMARI1-05-2023 |04-05-2023
COMM)/7 [PLASTICIZERS IMATHAN(P),
88/2023 |LIMITED \E

ORIENTAL

INSURANCE CO

LTD
CS RADHIKA SALESBHANU MOHAN(P), 11-05-2023  ]09-05-2023
COMM)/7 [ICORPN THROUGH
89/2023 [|ITS PROP VEENIT|

IMALHOTRA V5

M/S DESIGN N

IGLASS INQ
CS BHAWAR LAMUKESH KUMARKh1-05-2023 09-05-2023
COMM)/7 RIDMALJI OUNTIAGGARWAL(P),
00/2023 [Vs M/S RIDHI]|

[SIDHI

[ENGINEERS
CS IKLJ RESOURCESAMIT KUMARh1-05-2023 4-05-2023
COMM)/7 [LIMITED VYMAIHAN(P),
01/2023 |JORIENTAL

INSURANCE CO




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

CS SANJEEV JAIN VgUjjwal Jain(P), 12-05-2023 |25-05-2023
COMM)/7 MS ALKA
94/2023 PAINPROP SHREE

[BAHURANI SAREE]|
CS ARANKA SH.ASAV RAJAN 15-05-2023 |04-05-2023
COMM)/8INDUSTRIES PVT|
1/2023 |LTD VS SEDAN

[ENGINEERING

[ENTERPRISE
CS M/S SAJJANMOHIT TANEJA 18-05-2023 |20-04-2023
COMM)/8|ENTERPRISES V§q
14/2023 |M/S FUTURE LIFE

STYLE FASHION

LTD DELHI
CS [MOHAN LAL VSSH.V.K.GOEL 2-05-2023 [02-05-2023
COMM)/8 SATYAJEET
134/2023 |[YADAV
CS ICANARA BANK VYVIPIN(P), 24-05-2023 [18-05-2023
COMM)/8|TTWARI
ha/2023 [DIGITALTHROUG

H ITS

PROPSAMPURAN

JAND TIWARI
CS IMEENA BHAWARMUKESH KUMARR4-05-2023 [18-05-2023
COMM)/8|LAL MUNOT VSAGGARWAL(P),
u5/2023 |RDEVIS

[ENGINEERS

PRIVATE LIMITED
CS [BANK OF BARODAVIJETA OHRI(P), b4-05-2023 09-05-2023
COMM)/8|Vs SHREE BALAJ]|
16/2023 [TEXTILE
CS STATE BANK OFSUNIL SEHRAWAT(P), |26-05-2023 [23-05-2023
COMM)/8[INDIA \E
50/2023 |DHARMENDER
CS [LITE BITE FOODSHITESH KUMAR(P), 26-05-2023 [15-05-2023
COMM)/8|PVT LTD Vs
51/2023 |ITOVIA FOOD|

[SERVICES
CS [M/S TRANESUMEET ANAND(P), [7-05-2023 [18-05-2023
COMM)/8 [TECHNOLOGIES
58/2023 |INDIA PVT LTD V9§

ZERO SQUARE

[ENERGY

[SOLUTIONS
CS [DIVYESH  INDIADIXIT MEHTA(P), 27-05-2023 |03-03-2023
COMM)/8|COTTON
59/2023 |GROUPTHROUGH

[PROPRIETOR V§

INAJEEB KHAN




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

CS SMT SEEMA| 27-05-2023 [12-12-2022
COMM)/8 [BHALOTIA
60/2023
CS HASHANK MOHAMMAD BILAL(P),]30-05-2023 [23-05-2023
COMM)/8AGGARWAL \E
75/2023 AMBHAV
UMARTRADING
AS M/S
ANNAPURANA
CS IDEVENDAR IMANOJ KUMAR(P), 30-05-2023 |03-05-2023
COMM)/8|KUMAR \E
76/2023 |SANDEEP SINGH
CS ICICI BANKPRASHANT KUMAR(P),[31-05-2023 [29-05-2023
COMM)/8|LIMITED Vs MS
81/2023 |DEV
[ENTERPRISES
THROUGH ITS
[PROPRITOR
CS [SHRI VIKASRAJINDER KUMARB1-05-2023
COMM)/8 MODA SHARMA(P),
82/2023 |PROPRIETOR M/S
IMEGHA HOSIERY|
Vs SHRI ABDUL
BASHEER
CS SANJAY GOEL VSSANTOSH KUMAR(P), [31-05-2023 [22-05-2023
COMM)/8|KYREEN BRAND
83/2023 [HOLDING PVT
LTD AND ANR
CS S B ELECTRICALJANANT KUMARJ31-05-2023 [2-05-2023
COMM)/8 SWITCHGEAR PVIJHAJELAY(P),
84/2023 |LTD Vs GURPREET|
[SINGH
SH. ILLA RAWAT,Central CS(COMM)M/S KANCHANSH. SUBHASHJ01.04.2023 07.03.2023
IDISTRICT JUDGE, 573/2023 [FASHION PVT/CHANDRA
(COMMERCIAL TD. V/S SARITA
COURT)-03, TIS 'ADERA
HAZARI COURT,|
DELHI
CS(COMM)[ICICI BANK LTDJ/SH.DEEPAK KAUSHIK [01.04.2023 }[29.03.2023
574/202 [V/S RAKESH]
[KUMAR & ANR.
CS(COMM)|LIC HOUSINGSH. VISHWENDRAJ01.04.2023 |15.02.2023
575/2023 [FINANCE LTD. V/SVERMA
AJAY RATRA
CS(COMM)M/S S. CHAND &MS. ANJU BAGAI 05.04.2023 |28.10.2022
590/2023 |[CO. LTD. V/S
HANDRA
HANN, PROP. OF
/S HARIZON
OOK &




District

Case No. Petitioner NameAdvocate
VS Respondent

CS(COMM),
591/2023

Name

|' A
SWAMI,
PROP. OF M/S
ASHUTOSH
[ENTERPRISES

/S

PRASAD

SH. DEEPAK RAO

Registratio Payment o

n

05.04.2023

Court Fees

0.03.2023

ICS(COMM)
593/2023

A /IO

CICI BANK LITD|
/S DEEP
NTERPRISES

SH. DEEPAK KAUSHIK

06.04.2023

03.04.2023

CS(COMM)
594/2023

/S ALTECH]
NFRASTRUCTUR

7S KIRAN
OADWAYS PVT,
TD. V/S

PVT. LTD.

SH. M.K. KAUSHIK

06.04.2023

09.01.2023

CS(COMM)
600/2023

EENAKSHI
OEL V/S YF(Q
ROJECTS  PVT|
TD.

SH. TUSHAR GUPTA

10.04.2023

28.02.2023

CS(COMM)
601/2023

[M/S ANKUR PIPES
PVT. LTD. V/S
IMANISH
UAISWAL, PROP,
OF OM TRADERS

SH. ADITYA GIRI

110.04.2023

117.03.2023

CS(COMM)
609/2023

SHREE RAM|
[ENGINEERS V/S§
M/S  PRASHANT]
[ELECTRICO

SH.
BHARDWAJ

NAVEEN}|1.04.2023

30.01.2023

CS(COMM)
614/2023

M/S CHAHAT]
VEWELLERS V/S
M/S VARDHMAN
VEWELS

SH. SACHIN CHAWLA

[12.04.2023

26.05.2023

CS(COMM)
626/2023

[ICICI BANK LTD,
V/S SURJEET]
SINGH

SH. ALOK KUMAR

[13.04.2023

05.04.2023

CS(COMM)
632/2023

ICICI BANK LTD,
V/S DAVINDER

SH. VIKAS CHOPRA

[15.04.2023

12.04.2023

CS(COMM)
640/2023

[ICICI BANK LTD,
V/S HIMAN]
SAXENA

SH. VIKAS CHOPRA

[17.04.2023

12.04.2023

CS(COMM)
641/2023

ICICI BANK LTD,
V/S PRABHAKAR
IMISHRA

SH. VIKAS CHOPRA

[17.04.2023

12.04.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

CS(COMM)
642/2023

Name

STATE BANK OR
INDIA V/S RAVI
BALUJA, PROP. OH
[HONEY KIDZ

SH. VARUN
CHANDIOK

R

Registratio Payment o
n Court Fees

117.04.2023

02.01.2023

CS(COMM)
643/2023

[KHANEJA
IMOTORS
[TEMPO
SPARES

v/
INDIA

SH. ASHISH GARG

17.04.2023 [N/A

CS(COMM)
644/2023

SPACE 4
[BUSINESS
SOLUTIONS PVT|
LTD.

V/S DISTRICT|
[MAGISTRATE

AT O

SH. DURGESH GUPTA

17.04.2023  05.04.2023

CS(COMM)
656/2023

/S ASHISH]
APERS PVT. LTD.
/S CREATIVH
NDUSTRIES &
RS.

SH. S.M. GUPTA

18.04.2023 |06.01.2023

CS(COMM)
664/2021

ICICI BANK LTD
V/S TASIM

4SH. VIKAS CHOPRA

19.04.2023 [10.04.2023

CS(COMM)
679/2023

AGGARWAL
POLYPLAST
LTD. V/S

L D K LAMJ
PRINTS PVT. LTD.

PVT]

SH. MANMEET SINGH

1.04.2023 [19.04.2023

CS(COMM)
683/2023

TLAN
ADHUSUDAN
YA V/S AMIT|
UMAR GUPTA,
ROP. OF AONH
NTERNATIONAL

SH. TUSHAR GUPTA

24.04.2023 [11.04.2023

CS(COMM)
690/2023

ESH KUMAR
/S RAJESH]
HANNA

SH. RAJEEV KUMAR
JHA

b5.04.2023 [21.04.2023

CS(COMM)
691/2023

UMESH ___ YARN|
AGENCIES V/S G &
S TEX KNITS

SH. ABHISHEK YADAV

b5.04.2023  [21.04.2023

CS(COMM)
700/2023

[MADHU BANSAI]
V/S RAM|
CHANDRA RATHI

SH. AVNEET SINGH]
SIKKA

b7.04.2023 [1.04.2023

CS(COMM)
708/2023

7S VIKAS
UBLISHING
OUSE PVT. LTD,
/S
OHIT SHARMA

SH. RAJESH KUMAR

ANR. PROP. OK

LIS DLALD

28.04.2023 [23.11.2022




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS(COMM)|M/S GURDAYAL &SH. ARCHIT SINGHAL [29.04.2023
717/2023 [SONS V/S M/S

7.04.2023

[SAGA PAPERS
CS(COMM)[ICICI BANK LTD,SH. SHAILENDER}9.04.2023 [25.04.2023
718/2023 [V/S SAMEERBABBAR
[KHAN & ANR.
4 MS ANURADHA[Central CS SHEETAL MS. AISHWARYAj03.05.2023 [24.04.2023
SHUKLA BHARDWAJ, (COMM)- [SAREEN VS. M/SRAO
IDISTRICT JUDGE, 738/2023 JAPEX TRADERS
COMMERCIAL
COURT-04
CS D KISH. CHANDRAKANT|03.05.2023 [28.04.2023

(COMM)- [ENTERPRISES |[TTWARI
740/2023[VS. M/S SPG
ICONSUMER
PRODUCTS PVT,
[LTD. AND Anr.

CS ICICI BANK LTD/,BABBAR ANDJ06.05.2023 |25.04.2023
(COMM)7|V/S RANJEETIASSOCIATES
54/2023 [SINGH

CS ICICI BANK LTD.BABBAR ANDI06.05.2023 [25.04.2023
(COMM)7|V/S SANDEEPASSOCIATES
52/2023 [SAIN

CS ICICI BANK LTD/JBABBAR AND}06.05.2023 |25.04.2023
(COMM)7|V/S SANDEEPASSOCIATES
50/2023 [SAIN

CS JC FABRICS V/SSAHIL TALWAR 06.05.2023 [13.04.2023
(COMM)7 BINDRA BAG
55/2023 |COMPANY

CS ICANARA BANKSUMAN MANDAL 06.05.2023 13.04.2023
(COMM)7|VS. ASHISH|
57/2023 |[KUMAR AND|
ANR

CS SACHIN GUPTASHIVENDER 08.05.2023 |01.05.2023
COMM)- [VS. SACHINPRATAP SINGH
760/2023 |BHALLA

CS INARESH SUBHASH 29.05.2023 [02.05.2023
(COMM)7|[CHAND GUPTA|ICHANDRA
67/2023 |[VS. SH. SURESH|
ICHAND GOEL




District

Name

Case No. Petitioner NameAdvocate
VS Respondent

Registratio
n

Payment o
Court Fees

CS ASHA RAM ANDSSACHIN KUMARn0.05.2023 [27.04.2023
(COMM)7[SONS PRIVATEJAIN
78/2023 |[LIMITED VS,

[PULKIT

AGGARWAL
CS ASHA RAM ANDISACHIN KUMAR}10.05.2023 |27.04.2023
(COMM)7[SONS PRIVATEJAIN
77/2023 [LIMITED VS,

[BIG MUSCLES
CS INLAND WORLDY.P.SHEKHAWAT 10.065.202 103.08.2023
(COMM)7 |LOGISTICS PVT| 3
I29/2023 |LTD VS. BOSE

[ELECTRONICS
CS PACKAGING GAGAN KUMAR 12.05.2023 [22.02.2023
(COMM)/ INDIA V/S
799/2023 [HIMALAYA

[FOOD

INTERNATIONA

L LTD
CS M/S RAJENDRA PRATAPH5.05.2023 [17.04.2023
(COMM)S|MAHENDRU TESINGH
09/2023 |[FAB V/S K.K.R,

IFASHION AND|

ANR
CS M/S DEEPAKISH. SANDEEP8.05.2023 [11.05.2023
(COMM)- SALES AGENCY|KAUSHIK
823/2023 [VS. M/S

SIDDHANT

OFSET
cs STATE BANK OFSH. VARUN Ri8.05.2023 |11.05.2023
(comm)- [INDIA VS./CHANDIOK
822/2023 INDERJEET

SINGH
CS M/S KLJSH. AMIT MATHAN |8.05.2023 [04.05.2023
(COMM)- [RESOURCES
825/2023 |LTD. VS,

IORIENTAL

INSURANCE.

ICO. LTD.
CS M/S KLJ|SH. AMIT MATHAN [18.05.2023 |09.05.2023
(COMM)- RESOURCES
825/2023 [LTD. VS,

IORIENTAL

INSURANCE.

ICO. LTD.
CS ISBI VS. RAJ PAL SURESH KUMAR 20.05.2023 [15.05.2023
(COMM)/
831/2023




District

Case No. Petitioner NameAdvocate
VS Respondent

CS
(COMM)/
832/2023

Name

SBI VS. SALEK]|
ICHAND

SURESH KUMAR

Registratio Payment o
n Court Fees

20.05.2023 [15.05.2023

CS
(COMM)/
833/2023

BANKEY
BIHARI GOYAL
V/S VIKAS]
BHALLA

VIKAS BHALLA

20.05.2023 16.05.2023

CS
(COMM)/
835/2023

IDBI BANK LTD|
VS. KASHISH|
JAIN & ORS

IKASHISH JAIN

I23.05.2023 [26.04.2023

Cs
(coMM)/

836/2023 [KAPOOR

[TARUN
ICREATIONS V/S

[BROTHERS

MANISH CHAUHAN

23.05.2023 18.04.2023

CS
(COMM)8
38/2023

ISTATE BANK OF
INDIA VS,
VISHAWENDRA
SOLE PROP OF
M/S Va§
ICREATION

VARUN CHANDOK

|l23.05.2023 h9.05.2023

CS
(COMM)S8
43/2023

|[KOHLI

BROTHERS V/S
INTEC INDIA
LIMITED

RAJIV GUPTA

23.05.2023 |05.12.2023

CS
(COMM)-
849/2023

IGAURAV
AGGAWAL VS|
ARTHANT JAIN

ISH.
SHARMA

ARVIND}25.05.2023

10.05.2023

CS
(COMM)-
874/2023

ICICI BANKLTD.,
VS. PANKAJ|
SINGH (SINCE
IDECEASED
THROUGH HIS
LRS.)

IMS
IBHALLA

CHETNA|30.05.2023

126.04.2023

SH. UMED SINGH|Central
GREWAL DISTRICT]
JUDGE (COMMERCIAL
COURT)-05

CONTEMP
T

IPETITION
8/2023

BIKANERVALA
V/S SATYA
INARAYAN

RAHUL VIDHANI

01.05.2023  J09.05.2023

CS COMM]
723/2023

CANARA
V/S
KUMAR

BANK]|
ASHOK

SUMAN MANDAL

01.05.2023  [20.05.2023

[EX.
COMM-
52/2023

[HDFC BANK LTD,|
V/S SAJID NEGI

SANJEEV PATHAK

01.05.2023 []20.05.2023




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS COMM-CICI BANK LTDJ/PRASHANT KR. 02.05.2023 [22.05.2023
730/2023 [V/S MANZOOR|

AHMAD
[EX. [KOTAK AMIT KR. 02.05.2023 [|22.05.2023

COMM- [MAHINDRA BANK|
055/2023 [V/S PARVEEN
SHARMA

CS COMMHICICI BANK LTDJ/REGULAR 02.05.2023 [12.07.2023
731/2023 [V/S ARPANA
[KUMARI

CS COMM{PUMA SE V/S SHASHI PRATAP OJHAJ03.05.2023 }09.05.2023
735/2023 [DEEPAK KUMAR

CS COMM-CANARA BANKIPRATAP CHANDRAJ04.05.2023 05.06.2023
743/2023 |LTD. V/S SHRIRANA
JAJAY KUMAR

EX COMM-ADITYA BIRLAVIDUR SIKKA 04.05.2023 [|23.05.2023
257/2023 [FINANCE LTD. V/S
JANKI OVERSEAS
JANRS.

CS COMM-COLLEGE BOOKSUNIL KUMAR 06.5.2023 10.05.2023
753/2023 [|STORE V/S VIVEK
[KUMAR SAXENA

CS COMM-KLJ ORGANICAMIT KR. MATHAN 08.05.2023 [30.05.2023

763/2023 |LTD. V/§
JORIENTAL
INSURANCE CO,
LTD.

OMP(I) [UGRO CAPITAIJARVIND KR. JADAN 09.05.2023 |20.07.2023
COMM- LTD V/S JAY|
118/2023 |[FORMULATIONS

LTD & ORS
OMP (IYHDFC BANK LTDANISH BHOLA 09.05.2023 [|21.07.2023
COMM V/S JYOT]|

K19/2023 [SHARMA

OMP (DJHDFC BANK LTDANISH BHOLA 09.05.2023 [|21.07.2023
COMM V/S RAMBIR
K20/2023 SINGH




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

OMP (I
COMM
K21/2023

HDFC BANK LTD
V/S MONIKA
JAGPAL SINGH

ANISH BHOLA

Registratio Payment o
n Court Fees

09.05.2023 |21.07.2023

CS COMM|PUNEET BHATIA|
+774/2023 V/S SAURABH|
IGUPTA

INEERAJ
DWIVEDI

KUMAR]

09.05.2023 |p1.07.2023

CS COMMIICICI BANK LTD
-775/2023 [V/S BHANU|
KUMAR YADAV

SAGAR SHIVAM

00.05.2023 |24.07.2023

CS COMM-KLJ RESOURCES
785/2023 |LTD. V/S
JORIENTAL
INSURANCE LTD.

AMIT KUMAR MATHAN

10.05.2023  [p1.07.2023

OMP(T)
COMM-
134/2023

[HDFC BANK LTD,|
V/S ROYAL GIFTS
[ENTERPRISES

10.05.2023 |21.07.2023

CS COMMPPUMA SE V/§
t795/2023 JASHOK KUMAR

SHASHI PRATAP OJHA

12.05.2023 |ON LINE

CS COMMIKLJ

+796/2023 |[LTD
RIENTAL
NSURANCE CO
TD

RESOURES
V/S

AMIT KUMAR MAIHAN

12.05.2023 [|ON LINE

CS COMM|IDBI BANK LTD
797/2023 |V/S SUDEEP

TIYAR

IMANISH
IDEWAN

KUMAR

12.05.2023 |ON LINE

OMP(I)
COMM
437/2023

DCB BANK LTD
V/S DURGA NAND
CHAUDHARY

ANISH BHOLA

12.05.2023 |ON LINE

OPM(T)
COMM-
438/2023

DCBBANK LID)
V/S RAJU

ANISH BHOLA

12.05.2023 |ON LINE

[EX COMMILALIT KUMAR|
268/2023 [CHHARI V/§
JARVIND YADAV

PIYUSH GAUR

12.05.2023 |ON LINE




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

OMP(I) [HDFC BANK LTDANISH BHOLA 15.05.2023 108.07.2023
COMM V/S SATENDER
h44/2023 [VERMA
CS COM HENDER RAJENDER PRATAP|15.05.2023 [02.06.2023
F804/2023 KUMAR  YADAVISINGH

/S PANKAJ|

UMAR YADAV
CS COMMIELIXIR METALBADAL KATARIYA 15.05.2023  ]02.06.2023
-808/2023 [WORKS V/S

[ECHELON

IMETALS PVT LTD
CS COMM-AXIS BANK LTD, 18.05.2023 [12.07.2023
827/2023 /S YASHIKA

[RODERICS SHAH
OMP(I) [MADHULIKA 18.05.2023 [15.07.2023
COMM- |[LAMBAV/S MCD
449/2023
CS COMM-ILIP TEXTILESMANISH KR. SINGH 18.05.2023 ]03.06.2023
826/2023 [V/S RISHABH|

ISAREE KENDRA &

IORS.
OMP(I) [HDFC BANK LTDJANISH BHOLA 19.05.2023 [01.08.2023
COMM- [|V/S MADAN
150/2023 IMOHAN SHARMA
OMP(I) [HDFC BANK LTDJANISH BHOLA 19.05.2023 ]01.08.2023
COMM- |[V/S VASEEM|
U51/2023 [[RFAN ALIL
OMP(I) [HDFC BANK LTDJANISH BHOLA 10.05.2023 01.08.2023
COMM- [V/S SEEMA|
152/2023 ISHARMA
[EX. SUNIL KUMARICHANDRA PAL SINGH }19.05.2023 08.06.2023
COMM- |[V/S THE
077/2023 |[COMMISSIONER

INORTH DELH]|

IMUNICIPAL

ICORPORATION
[EX.COMM-HDFC BANK LTDJSACHIN KATYAL 19.05.2023 8.06.2023
078/2023 [MOHAMMAD

VEESHAN




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

OMP(I) [HDFC BANK LTDJANISH BHOLA 10.05.2023  01.08.2023
COMM- |V/S KRISHNA
158/2023 |DEVI
OMP(I) HDFC BANK LTDJANISH BHOLA 10.05.2023  01.08.2023
COMM- |[V/S SANVER
159/2023 [CHAUDHARY
CS COMMIDCM SHRI RAMPREM PRAKASH 10.05.2023  [24.07.2023
830/2023 |LIMITED V/S

IMANOJ KUMAR
OMP [TATA CAPITALJANISH BHOLA 20.05.2023 02.08.2023
I)COMM- [FINANCIAL
W77/2023 [SERVICES V/S M/S

SHREE RAM

[ENTERPRISES
EX. SHAIB ABHINAV JAIN 20.05.2023 [20.07.2023
COMM- |[ENTERPRISES V/S
280/2023 [MUNICIPAL

ICORPORATION OH

[DELHI
[EX COMM{UCO BANK V/SYOGESH KR. SHARMA [22.05.2023 [05.06.2023
282/2023 |[PRASHANT

SHARMA
[EX. [PRADEEP KRJSUNIL KR. 2.05.2023 [05.06.2023
COMM- |PARAKH V/S
083/2023 |SINGH BHUSHAN

SASHI
COUNTER M/S SAKSHAMMUNISH GUPTA 22.05.2023 [29.05.2023
CLAIM- [TRADING
27/2023 |COMPANY V/§

IM/S FRIENDS E

IVEHICLE
[EX COMM-{UMESH GUPTASSATYENDRA  KUMARE3.05.2023 [ON LINE
087/2023 [V/S MCD SINGH
MISC DJ{M/S KRITIPRASHANT CHAUHAN [23.05.2023 [25.07.2023
344/2023 [PRAKASHAN PVT|

LTD. V/S REETA

JAIN
CS COMM-ACER GREENRISHABH GUPTA 4.05.2023 4.08.2023
847/2023 |ICARRIERS PVT,

LTD. V/S

[FAIRDEAL

IMULTIFILAMENT

PVT. LTD.




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

OMP(I)CO [TATA CAPITALJANISH BHOLA 24.05.2023 05.08.2023
IMM- [FINANCIAL
185/2023 [SERVICES V/S

[BALA JI

[ENTERPRISES
[EX. ICICI BANK LTDJ/CHARANJEET SINGH [25.05.2023 [|ON LINE
COMM- V/LS NEKI YADAV
289/2023
IEX. ICICI BANK LTDJCHARANJEET SINGH [25.05.2023 [|ON LINE
COMM- |V/S PRABHAT]
290/2023 |JARORA
CS COMM-GAURAV IARVIND KR. SHARMA [26.05.2023 [ON LINE
856/2023 JAGGARWAL V/§

[HS. ADISH JAIN
OMP(I) [TATA CAPITAIJJOGINDER KUMARE6.05.2023 [ON LINE
COMM- [FINANCIAL SHARMA
188/2023 [SERVICES V/S ACI

ICORPORATION
OMP SANCHIT REETA 26.05.2023 [ON LINE
COMM- TRANSPORT PVT,
89/2023 [LTD. V/S TATA

IMOTORS

[FINANCE LTD.
OMP SANCHIT REEETA 06.05.2023 |ON LINE
COMM-  [TRANSPORT PVT|
00/2023 |LTD. V/S TATA

IMOTORS

[FINANCE LTD.
CS COMM{PUMA SE V/SSHASI PRATAP OJHA [26.05.2023 [|ON LINE
857/2023 JASHOK KUMAR
CS COMM-CALVIN KLEINAASTHA SHARMA 7.05.2023 [|ON LINE
861/2023 |[TRADEMARK

[TRUST V/S ASHOK

KUMAR
CS COMMARAJESH JALOTAAMARDEEP MAINI 09.05.2023 |ON LINE
868/2023 /S PRADEEP

[KAPOOR
CS COMM-MS MATRIXIREGULAR 20.05.2023 [ON LINE
869/2023 [INDUSTRIAL

ICORPORATION

V/S MS SHARMA

SALES AGENCY




Case No. Petitioner NameAdvocate
VS Respondent

District
Registratio Payment o

Name n Court Fees

OMP(I)CO [HDFC BANK LTDJANISH BHOLA 30.05.2023 [|ON LINE
IMM- V/S SUMAN GOPI
189/2023
[EX, [KOTAK ABHISHEK KAUSHIK [30.05.2023 [ON LINE
COMM- [MAHINDRA BANK|
314/2023 [V/S RITESH]|
CHANDER
IMEHRA
OMP SAANCHIT SUNIL KR. 30.05.2023 [ON LINE
COMM-  [TRANSPORT
03/2023 [SERVICE PVT,
LTD. V/S TATA
IMOTORS
[FINANCE LTD.
IEX. ICICI BANK LTDJ/CHARANJEET SINGH [31.05.2023 [|ON LINE
COMM- /s DOLL]
316/2023 [SHEKHAWAT
IEX. SUSHIL. KUMARSATENDRA KR. SINGH [31.05.2023 [ON LINE
COMM- V/S  MUNICIPAL
317/2023 |CORPORATION OH
IDELHI
SH. SANJAY KUMARCentral CS(COMM)M/S REENAPANKAJ KUMAR 04.05.2023 [10.08.2021
AGGARWAL, 741/2023 |[ENGINEERING VS
IDISTRICT B. ELECTRIQ
JUDGE(COMMERCIAL [PHOTO VoI
-06, CENTRAL INDIA PVT. LTD.
CS(COMM)|LIC HOUSINGRAJESH KUMARJ04.05.2023 [09.11.2022
747/2023 [FINANCE LTD. VSSHANDILYA
ICHINTU GHAI
[EX. JAMUNA DASS &SEEMA GUPTA 16.05.2023 [NA
COMM) [SONS VS FRAZALS
p72/2023 [INFOTECH  PVT),
LTD.
OMP(I)CO [HDFC BANK LTDJANISH BHOLA 6.05.2023 |NA
MM VS KUSHUM|
[KISHAN LAL
[EX. [HDFC BANK LTDJANISH BHOLA 26.05.2023 [NA
COMM) VS SANGEETA|
95/2023 [SUBHASH
EX. M/S HDBJAMIT UPADHYAY >7.05.2023 [NA
COMM) [FINANCIAL
1300/2023 [SERVICES LTD. VS

SURINDER SINGH|
[UPPAL & ORS.




MS. KAVERI BAWEJA,
[DISTRICT JUDGE,
COMMERCIAL COURTH
07

District

ICentral

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

EI/381/20
3

[MEHTA
INEERAJ

VS,

8 [|SH. AMIT KUMAR,Central INIL
IDISTRICT JUDGE,
COMMERCIAL COURTH
08
9 [SH. DEEPAK GARG,Central INIL
IDISTRICT JUDGE,
COMMERCIAL COURTH
09
no [SH. DINESH BHATT J|West CS [BANK OF BARODAIGEETANJALI 01-05-2023  [|23-04-2023
DJ (COMMERCIAL COMM)/3[Vs MR TRILOK[SHARMA(P),
COURT)-01 63/2023 [CHAND
n1  MS. HEMANIWest /S RGJAMAN OBEROI |AMAN OBEROI 03.05.2023 |01.05.2023
MALHOTRA, ETAL
IDISTRICT JUDGE VS. SHIV|
(COMMERCIAL SHAKTI
COURT)-02
JULLUN |AYUSHH GUPTA/AYUSHH GUPTA 03.05.2023 |01.05.2023
DER
IMOTORS
AGENCY,
IVS.
AUTOMO
{4l a9a nlal
CS/COM [ICICI BANK VS,/,PRASHANT KUMAR [04.05.203 [01.05.2023
E’l/374/20 SURJEET
3 ICHATTERJEE
CS/COM [PROSPER INDER PAHULA 04.05.2023 [29.04.2023
M/375/20 HOUSING FIN,
123 LTD VS. ANIL
IMEHTA
ICS/COM [UNION BANK OFR.K. SINHA 08.10.2022  }08.05.2023
E’I/377/20 INDIA VS,
3 JUNNATI
[ENTERPRISES
CS/COM [HOTEL VIKAS MANCHANDAJ03.05.2023 |10.05.2023
E’I/?,So/zolMAHARAJA VS,
3 IDVSAA
[HOSPITALITIES
CS/COM [PRASHANT SANJIV KOHLI 07.05.2023 [10.05.2023




District

Case No. Petitioner NameAdvocate
VS Respondent

S/COM
M/382/20
3

ISTATE BANK OF
VS,

ASHOK KUMAR

Registratio Payment o
n Court Fees

09.05.2023 |10.05.2023

CS/COM
B’I/383/20
3

IGITA SALES VS|
INND WOOD
INDUSTRIES

AMIT KHANNA

09.05.2023 |10.05.2023

CS/COM
E’I/sss/zo
3

NAVEEN
SABHARWAL
VS. M/S RICH
LOOK  INDIA
PVT LTD

RAJESH MAHINDRU|

10.05.2023 |[11.05.2023

CS/COM
M/400/2
023

FOOTWEAR
IKLICK INDIA
VS. AKSH|
FOOTWEAR

SHRAMVIR VATS

18.05.2023  |7.04.2023

CS/COM
El/4o1/20
3

INDIAN BANK|
VS. M/S A.R.
TIMBER

SUSHIL KR RAI

18.05.2023 |27.04.2023

CS/COM
M/404/20
23

SHALINI
SHARMA VS,
IGAGAN GOGIA

SUNIL KUMAR

19.05.2023 08.05.2023

CS/COM
E"/406/ 2
3

/S GARG
OADLINES VS|
/S JSSR|
RANSPORT
TD.

SAMEER SIDHAR

20.05.2023 [18.05.2023

CS/COM
M/408/2
023

HARANPAL
INGH VS,
ZEN INDIA

INAVIN KUMAR

b2.05.2023 [19.05.2023

CS/COM [SHARANPAL
E/I/409/2 INGH
3

VS,
ZEN INDIA

S.B. PANDEY

bo.05.2023 |19.05.2023

CS/COM
E/I/420/20
3

[HOME AND IND.
INTERNATIONA
. COATING VS,
SHERLING
ISKINS

IDIVYANSH
IKHURANA

31.05.2023 |27.05.2023

CS/COM
EI/421/20
3

SHIVAM
[ENTERPRISES
VS. M.S S.S|
INFRASTRUCTU
RE

[RAKESH BENIWAL

31.05.2023 |27.05.2023




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

n Court Fees

S/COM . 31.05.2023  [10.05.2023
M/422/20|BAKSHI VS. DR
23 SEEMA BAJAJ
12 [SH. DIG VIJAY SINGH West INIL
IDISTRICT JUDGE
(COMMERCIAL
COURT)-03
13 [SH. ANURAG SAINNEW CS PUNJAB SH. MANISH KUMAR 03.05.2023 [21.04.2023
IDISTRICT JUDGEDELHI COMM.)/2INATIONAL BANK]
(COMMERCIAL 65/2023 Vs M/S AJAY|
COURT)-01 [ENTERPRISES
CS SMRITI SH. VIPIN SINGH 03.05.2023 [19.04.2023
COMM.)/2ITECHNOSOFT
66/2023 |PVT. LTD.
Vs
ISBICAP TRUSTEE
ICOMPANY
CS [UNION BANK OFSH.SUMAN MANDAL [04.05.2023 [31.03.2023
COMM.)/2INDIA
68/2023 Vs
SANTOSH KUMAR
JAND ORS
CS [UNION OF INDIA |SH. SUMAN MANDAL [04.05.2023 [31.03.2023
COMM.)/2}Vs
70/2023 [MR VINEET|
[TANEJA AND ORS.
CS [PRAYAG SH. ABHIMANYU GARGJ04.05.2023 [13.04.2023
COMM.)/2lPOLYTECH
67/2023 |PRIVATE LIMITED
Vs
[RAJSIDDHI
INDUSTRIES AND
Counter M/S PEAKITANYA MITTAL/j08.05.2023 [28.02.2023
Claim/19/2[TRADERS ANURAAG IYER
023 Vs
IM/S SGDC INDIA
PRIVATE LIMITED
JAND ORS
CS ICARGOMASTERS |SH. SHIVAM SHARMA [09.05.2023 [16.03.2023
COMM.)/2LOGISTICS PVT]
74/2023 TD
S
K GARMENTS
VT LTD
OMP (IYAVIAXPERT PVT/SUMIT KUMARN0.05.2023 04.05.2023
COMM.)/s|LTD SHUKLA
6/2023 Vs
[M/S GO AIRLINES
INDIA LIMITED.
Counter JAPEEJAY TEASH. BHOOP SINGH 12.05.2023 3.05.2023
Claim/22/2|LTD.
023 Vs
THE BRITISH
[MOTOR CAR CO
1934 PVT LTD.




District

Case No. Petitioner Name
VS Respondent

Name

Advocate

Registratio Payment o
n Court Fees

CS INCOMLENDE SH. ROHIT NAGPAL 15.05.2023  104.08.2021
COMM.)/2|PTE LTD.
04/2023  |Vs
HITEFIELDS

OVERSEAS

LIMITED
CS HIVANI SAREESSH. VIPIN SINGH 10.05.2023 [10.04.2023
COMM.)/3PRIVATE LIMITED
09/2023 Vs

SBICAP TRUSTEE

ICOMPANY LTD.
CS SPECTRUM SH. VIPIN SINGH 10.05.2023  [19.04.2023
COMM.)/3[TOWNSHIPS PVT|
10/2023 [LTD.

Vs

SBICAP TRUSTEE

ICOMPANY
CS PB JEWELLERSSH. VIPIN SINGH 10.05.2023  [19.04.2023
COMM.)/3PVT. LTD.
11/2023 [Vs

ISBICAP TRUSTEHE

ICOMPANY LTD.
[Execution [M/S. SHANKER|SH. SUNIL KUMAR 20.05.2023 [19.01.2023
Comm.)/1 MACHINERY AND|
h4/2023 [HARDWARE

STORE

Vs

[MODERN
CS JONYX SH. VIPIN SINGH 22.05.2023 [10.04.2023
COMM.)/3[TOWNSHIPS PVT|
13/2023 |LTD.

Vs

SBICAP TRUSTEE

ICOMPANY LTD
Counter JASKA SH. RANJEET SINGH}3.05.2023 [0.05.2023
Claim/24/2EQUIPMENTS SIDHU
023 IPVT. LTD.

Vs

RAMANLAL

[KISHANDAS
CS ALL INDIAISH. PRATEEK SHARMA}4.05.2023 [12.05.2023
COMM.)/slINSTITUTE O
14/2023 |LOCAL SELR

IGOVERNMENT

THROUGH ITS

JAUTHORISED

A TAN DAIDCOTT]
CS IGRANT SH. SYED SARFARAZ6.05.2023 [17.05.2023
COMM.)/3[THORNTON KARIM
16/2023 [BHARAT LLP

Vs

RVS GROUP OHR

ICHARTERED
CS BNP PARIBAS S.A. SH. PAWAN SINGH}26.05.2023 06.05.2023
COMM.)/3lVs MANA
17/2023  [TAXILA

[KNOWLEDGE

IAND

INFRASTRUCTUR
CS THUBANNA PVT|SH. ARPITR7.05.2023 [29.04.2023
COMM.)/3|LTD ICHOUDHARY
23/2023 S

UTE AGENCIES

VT LTD




District

Case No. Petitioner NameAdvocate
VS Respondent

Registratio Payment o
n Court Fees

CS ESTA SHIPPINGSH. SUNIL KUMARR7.05.2023 [29.08.2019
SHARMA
CS /S PRAGYANSH. SANJAY KUMAR  [29.05.2023 [11.05.2023
COMM.)/3]METALS PRIVATE
25/2023 |LIMITED
Vs
IASHISH GOEL
CS [PUNJAB SH. TEHZIBURB0.05.2023 [12.05.2023
COMM.)/3NATIONAL BANK [REHMAN
p7/2023 Vs
M/S
THREADMATES
CLOTHING PVT,
CS LIC HOUSING|SH. MANI KAUL 31.05.2023 [15.02.2023
COMM.)/3[FINANCE LTD.
33/2023 Vs
[TASHEE LAND
IDEVELOPERS PVT|
LTD
g4 [SH. SANJEEVINEW CS STATE BANK ORMR. SHIV TYAGI 01.05.2023  [25.04.2023
AGGARWAL, [DELHI COMM.) [INDIA Vs BIR SEN
IDISTRICT JUDGH 061/2023 KSINCE
(COMMERCIAL IDECEASED)
COURT)-02 THROUGH LEGAL
HEIR
CS SPECTRUM MR. DEEPAK|01.05.2023 [05.12.2022
COMM.) [SAFETY THAKURAL
260/2023 [SOLUTIONS PVT|
LTD. Vs ARTEMIS
[ELECTRICAL LTD.
OMP M AND WMR. VIJAY KRJ02.05.2023 [18.04.2023
COMM.) |FASHION PVTJKAUSHIK
67/2023 |LTD. Vs ASICS
INDIA PVT. LTD.
CS AMAR CHANDMR. VIPIN SINGH 17.05.2023  [19.04.2023
COMM.) [|GARG Vs SBICAP
298/2023 [TRUSTEE
ICOMPANY
LIMITED.
CS M/S .S.L. GOLDENMR. VIKAS CHADHA [04.05.2023 [17.04.2023
COMM.) [PAPTECH
69/2023 |PVT.LTD Vs M/S
R.S. PRINT]
ISOLUTIONS PVT,
LTD
OMP MIS. TALENTMR. LAKSHYA]04.05.2023 [29.04.2023
COMM.) [UNLIMITED [DHEER
68/2023 [|ONLINE
[SERVICES
PRIVATE LIMITED|
Vs LAVA
COUNTER [COTTAGE MR. INDER SINGH 4.05.2023 1.05.2023
CLAILM —{INDUSTRIES
17/2023  [EXPOSITION LTD
Vs GOPAL DAS
[ESTATES AND|
HOUSING PVT]




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

CS YGL LOGISTICSMR. UDAY KUMAR [09.05.2023 [18.04.2023
COMM.) [INDIA PRIVATE
073/2023 |LIMITED V5

VAIBHAV

TALWAR
CS FRONTLINE NCRRAJEEV NARAYAN }|10.05.2023 [28.04.2023
COMM.) [BUSINESS
284/2023 |SOLUTIONS PVT)

LTD. Vs EXACT]

IDEVELOPERS

AND PROMOTERS
OMP (DINISHESH RANJANRAJNEESH RANJAN [09.05.2023 [30.04.2023
COMM.) {Vs INDIA BULLS
35/2023 [HOUSING

[FINANCE LTD.
CS ISMITHS IPAYAL CHAWLA 09.05.2023 [24.04.2023
COMM.) [DETECTION
075/2023 [SYSTEMS

PRIVATE LIMITED

Vs SECUTECH

IAUTOMATION (I
CS [TECON IAMRITA SARKAR 09.05.2023 [28.04.2023
COMM.) [TECHNOLOGIES
76/2023 |LLP Vs K B

SANTOSH
OMP (IXSAKATA INXIMR. VARUN AHUJA [10.05.2023 [06.05.2023
COMM.) 4INDIA PVT LTD Vg
37/2023 |STARFLEX

LAMINATORS PVT|

LTD
CS RAM NIWASMR. RAMESH}11.05.2023 [02.05.2023
COMM.) |GUPTA V§CHAND GUPTA
078/2023 |GANNON

IDUNKERLEY AND

ICO. LTD
CS [RAVINDRA IKULVINDER SINGH [12.05.2023 05.04.2023
COMM.) JASSOCIATES Vg
291/2023 [TECH

[ENGINEERING

ISOLUTIONS PVT,

LTD.
CS [BANK OF BARODASUMIT ANNAD 12.05.2023  [19.04.2023
COMM.) |Vs KIRT]
92/2023 [HETCHERY EGG

[PRODUCTS
OMP HDHARMENDRA |[ANAND 15.05.2023  06.04.2023
COMM.) {SINGH RATHORESRIVASTAVA
1/2023 Vs MAJOR|

[PRIYANKA GUPTA
CS CHHABRA STEELGAGAN CHAWLA 15.05.2023 4.05.2023
COMM.) [TRADERS \E
295/2023 |PRECITECH

[ENCLOSURE

ISYSTEMS PVT]

LTD.




District

Case No.

Petitioner Name
VS Respondent

Name

Advocate

Registratio
n

Payment o
Court Fees

CS PUNJAB RAHUL KHANNA 15.05.2023  [10.02.2023
COMM.) |[NATIONAL BANK]
296/2023 Vs HIMACHAL
PDEWELLERS
CS ROOP GANDHI |MR.NARENDER 06.05.2023 [24.04.2023
COMM.) |VS. SHAILANDERKUMAR
318/2023 [SINGH
CS IM/S. SUNMR. SHYAM KUMAR [26.05.2023 [01.05.2023
COMM.) [PHARMACEUTICA
319/2023 |L INDUSTRIES
LTD. VS. M/S|
TAHA  PHARMA
IDES PRODUITS
CS [PUNJAB IMS. SALONI|31.05.2023 [10.05.2023
COMM.) [NATIONAL BANK [NAGORIA
321/2023 |VS. VIKAS
IMOHAN  SINGH|
AND ANR.
CS [PUNJAB MS. SALONIj31.05.2023 [10.04.2023
COMM.) [NATIONAL BANK [NAGORIA
330/2023 |[VS. VIKAS
IMOHAN  SINGH
AND ANR.
15 [SH. VINEETA GOYALJNEW OMP [JUNION OF INDIADEEPAK JAIN(P), 01-05-2023 |28-04-2023
IDISTRICT JUDGEDELHI COMM)/6|Vs SAKSH]|
(COMMERCIAL 5/2023 [ENGINEERING
ICOURT)-03 WORKS
CS LUXURY IVIPIN SINGH(P), 03-05-2023 [19-04-2023
COMM)/2 [PRODUCTS
62/2023 [TRENDSETTER
PRIVATE LIMITED
Vs SBICAP
[TRUSTEE
CS SURUCHI IVIPIN SINGH(P), 03-05-2023 [10-04-2023
COMM)/2 [PROMOTERS
63/2023 [PRIVATE LIMITED|
Vs SBICAP
[TRUSTEE
ICOMPANY
CS [PRAYAG ABHI MANYU GARG(P),J0o4-05-2023 [19-04-2023
COMM)/2 |POLYTECH
71/2023 [PRIVATE LIMITED|
Vs BALAJI SALES
CS AVIN POLY PET V§NAND KISHORHo08-05-2023 [18-04-2023
COMM)/2 SMGK AGROAGGARWAL(P),
72/2023 |[EXPORTS
CS HDFC LTD VSANAND DARSHAN(P), [09-05-2023 [15-03-2023
COMM)/2 [MONIKA CHAWLA|
80/2023 |AND ANR




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS HDFC LTD VSANAND DARSHAN(P),
COMM)/2 |[GURPREET SINGH
79/2023 [NANDA AND ANR

09-05-2023 |15-03-2023

CS JAXIS BANK LTD V§DHARAM DEV(P), 09-05-2023 |21-03-2023
COMM)/2JARVIND KUMAR
78/2023 |MISHRA

CS AXTS BANK LTD V§SDHARAM DEV(P), 09-05-2023  [21-03-2023
COMM)/2 [KUNDAN LAL AND|
77/2023  |SONS AND ORS

CS [TRIGUN IVIPIN SINGH(P), 10-05-2023 [19-04-2023
COMM)/2 INFRASTRUCTUR
82/2023 [ES PVT LTD V§g
SBICAP TRUSTEE
COMPANY LTD
IAND ANR

CS J S K SHIPPINGRAJEEV KAPOOR(P), [0-05-2023 [10-04-2023
COMM)/2 JAGENCIES PVT]
81/2023 |LTD Vs WARBLER
BREWRIES PVT

LTD
CS B L AGRORAJESH SHARMA(P), J1-05-2023 [06-05-2023
COMM)/2 INDUSTRIES
86/2023 |LIMITED Vs
INUTRIVATIVE
[FOODS PRIVATE
LIMITED
OMP ASHOK KUMAR VSKISHAN DUTTh2-05-2023 [10-05-2023

COMM)/7 IDELHI METROSHARMA(P),
/2023 RAIL

ICORPORATION
LIMITED AND
ANR
CS STEREO IVIPIN SINGH(P), 12-05-2023 [10-04-2023

COMM)/2 [CONSTRUCTIONS
88/2023 [|PRIVATE LIMITED

Vs SBICAP
[TRUSTEE
ICOMPANY
CS SRIDEEP PHARMA|SHAILEN BHATIA(P), [12-05-2023 [10-04-2023
COMM)/2 [Vs YASH
89/2023 PITENDRA
SURANA AND ANR|
CS JEET SINGH VSRAJIV KUMARE2-05-2023 [20-04-2023

COMM)/2 [CLEAR TOURSSHARMA(P),
00/2023 |PVT LTD AND ANR|

CS SAMPOORN IVIPIN SINGH(P), 15-05-2023 [10-04-2023
COMM)/2 [PROJECTS
93/2023 [PRIVATE LIMITED|
Vs SBICAP
[TRUSTEE
ICOMPANY

LT on AN




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS IMALINI KHANNAhumraz bir singh(P),
COMM)/3[Vs KARVY DATA
01/2023 |MANAGEMENT
SERVICES LTD

17-05-2023 B1-08-2021

CS INEELAM SUBHASH CHANDRAES8-05-2023 [09-05-2023
COMM)/3 INTERIORS ANDILOCHAKIA(P),
08/2023 |[EXHIBITIONS Vj§
ISAMRIDDHI
AUTOMATION
PVT LTD

CS ICANARA BANK VSCHITRA SOBTI(P), 18-05-2023 [25-04-2023
COMM)/3 JAKANSHA
7/2023 |SHUKLA

CS SUPREME IVIKAS SAREEN(P), 18-05-2023 |04-05-2023
COMM)/3SHAVERS INDIA|
06/2023 [PVT LTD Vs BANK|
OF
IMAHARASHTRA
AND ANR

OMP SUKHMAL RAHUL SINGH(P), 20-05-2023 [18-05-2023
COMM)/7 [CHANDRA  JAIN
5/2023 AND ANR Vg
IKUNDAN CARE
PRODUCTS LTD

CS JAXIS BANK LTD V§SDHARAM DEV(P), 20-05-2023 09-05-2023
COMM)/3SUDHIR KUMAR
12/2023  [PATI

CS GREEN GENOMEMANJEET SINGH(P), [24-05-2023 [30-01-2023
COMM)/3 [INDIS PVT LTD Vg
15/2023 [DDT KOJAM|

[ENTERPRISES
OMP RANJANA MITRAAnubha Dhullia(P), b5-05-2023 |2-05-2023
COMM)/7 [Vs MOHIT

8/2023 INARANG

CS BNP PARIBAS SAPAWAN SINGH}26-05-2023 [06-05-2023
COMM)/3 [Vs VARAHA INFRAMANA(P),
20/2023 |LIMITED

CS BNP PARIBAS SAPAWAN SINGH[6-05-2023 [06-05-2023
COMM)/3 [Vs TAXILAMANAC(P),
17/2023 [KNOWLEDGE
IAND
INFRASTRUCTUR
E PRIVATE
CS JAXIS BANK LTD VJANUPAM SINGH(P), 30-05-2023 ]09-05-2023

COMM)/3 JANKIT V1J
26/2023




District

Case No. Petitioner Name
VS Respondent

Name

Advocate

Registratio Payment o

n

Court Fees

PJEWELLERY

OMP [FOOD KUNAL ANAND(P), 31-05-2023 [|29-05-2023
COMM)/8 |CORPORATION OR
2/2023 INDIA Vs ACEH
INTEGRATED
[SOLUTIONS LTD
OMP SAVANT ROHAN ROHTAGI(P), B1-05-2023 [29-05-2023
COMM)/8 INSTITUTE \E
3/2023 INATIONAL
INFORMATICS
CENTRE
[SERVICES INC
CS PUNJAB RAVI CHAWLA(P), 31-05-2023 [18-05-2023
COMM)/3 [NATIONAL BANK
28/2023 |Vs SATYENDRA|
[KUMAR AND ANR
16 [SH. PREM KUMARSOUTH INIL
BHARTWAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01
17 |SH. ANIL KUMARSOUTH CS(COMM)AGFA TEJAS PATEL 16.05.2023  [19.04.2023
SISODIA, DISTRICT] 206/2023 EALTHCARE
JUDGE(COMMERCIAL NDIA PVT VS
COURT)-02 OCUS IMAGING
RESEARCH|
ENTRE
CS(COMM)INIKE INNOVATES.K.BANSAL 20.05.2023 [17.05.2023
1308/2023 VS TRACKING
HOES COMPANY
18 |SH. SANDEEP YADAV [South INIL
19 |[SH. RAJEEV BANSAL,South INIL
IDISTRICT JUDGHE
(COMMERCIAL)-01
20 [SH. LAL SINGH,[SOUTH- INIL
IDISTRICT JUDGE [EAST
21 |MS. NEELAM SINGH,SOUTH- CS [FRANKIE SH. JORDHANJ01-05-2023 [30-04-2023
IDISSTRICT JUDGE [EAST COMM)/4 LALLAWMSANGA [ROHMING THANGA
15/2023 |[Vs BAJAJ
[PROCESSPACK
LIMITED
CS ICANARA BANK VSA.N.TIWARI(P), 02-05-2023 |01-05-2023
COMM)/4 MRS K UMA PROP
p3/2023 [|OF M/S
IMUHURTHAM
IARTIFICIAL




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS ANAND KUMAR V§MORESHWAR 03-05-2023 |02-05-2023
COMM)/4M/S SAGGUPRASAD(P),
29/2023 JAGRITECH
INDUSTRIES
CS BHUSHAN HIMANSHU GARG(P), j06-05-2023 [03-05-2023

COMM)/4 IDEALMARK
k2/2023 |PRIVATE LIMITED
Vs GEQ
[FOUNDATIONS
IAND

TDIIOTIIDLC

CS IMOHD ILYAS VSPROMILA KAPOOR(P), [06-05-2023 [03-05-2023
COMM)/4 [TAKSHASHILA
k3/2023 [HOTELS PVT LTD

CS PUNJAB RANJANA PATHAK(P), j06-05-2023 [03-05-2023
COMM)/4 [NATIONAL BANK]
h4/2023 Vs M/S BALAJI
[PAKKERS

CS PUNJAB RANJANA PATHAK(P), j06-05-2023 |03-05-2023
COMM)/4 [NATIONAL BANK]
h5/2023 Vs JEWELLARY|
POINT

CS M/S AARMANAYV JAIN(P), 09-05-2023 |06-05-2023
COMM)/4 [EXPORTS Vs M/S
50/2023 [BEE K BEEH
[PRINTS PRIVATE
LIMITED

CS [BPI INDIA PVT/NAVEEN KUMAR 10-05-2023 [09-05-2023
COMM)/4|LTD. VS M/§
61/2023 |JAASHIRWAD
[BOOK CENTRE

CS BPI INDIA PVT/NAVEEN KUMAR 10-05-2023 09-05-2023
COMM)/4 |LTD. VS M/S COOL
62/2023 [N COZY

CS IDEUTSCHE BANKGURVINDER Kj1-05-2023 J10-05-202
COMM)/4AG Vs M  SSURI(P),
57/2023 |COMRACK
INFONET PVT LTD
THROUGH ITS
IDIRECTOR

CS IDEUTSCHE BANKGURVINDER Kji1-05-2023 |0-05-202
COMM)/4AG Vs M/S EMXSURI(P),
58/2023 |MOTOR

INECESSITIES LLP

CS [FASTSURANCE 'YOGESH KUMAR1-05-2023 [10-05-202

COMM)/4|[CONSULTANTS |[SHARMA(P),
59/2023 [PRIVATE LIMITED|
Vs SHIVANI




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS [FASTSURANCE 'YOGESH 11-05-2023 [10-05-202
COMM)/4 |[CONSULTANTS  |[SHARMA(P),
60/2023 |PRIVATE LIMITED

Vs RAKHI BAGHEL
CS IM/S DECORARTSNITENDRA 17-05-2023 [16-05-2023
COMM)/4 INTERIOR SHARMA(P),

75/2023 |SOLUTIONS PVT]
LTD Vs M/S
IMULTICOM

[EXPORTS AND

CS RAJEEV SHARMAAJIT RAJPUT(P), 17-05-2023 [16-05-2023
COMM)/4 Vs ANIL KUMAR
76/2023 |BHATIA

CS INEELAM MITTAIJHARSHA SHARMA(P), [18-05-2023 [17-05-2023
COMM)/4[Vs RAM SARAN
81/2023 [VERMA

CS [EXQUISITE IPAWAS AGARWAL(P), h9-05-2023 [|18-05-2023
COMM)/4 |TRADELINKS LLP
84/2023 Vs MAGUNTA]
IAGRO FARMS
PRIVATE LIMITED

CS M/S VALUESDHEERAJ SHARMA(P), |22-05-2023 [21-05-2023
COMM)/4 [SPACES

88/2023 [REALTORS
[PRIVATE
LIMITEDFORMER
LY KNOWN AS MS

h & rdal
CS ICHIBBA AGROISHAAN CHAWLA(P), [26-05-2023 [25-05-2023
COMM)/5|PVT LTD Vs AVON
00/2023 |[ENTERPRISESTH

[ROUGH ITS
[PROPRIETOR MRS
JANITA GUPTA
CS [UCO BANK Vs SH[Binay kumar Mishra(P), |p7-05-2023 |6-05-2023
COMM)/5 ANSHUL YADAV
02/2023
CS [UCO BANK Vs SH[Binay kumar Mishra(P), |p7-05-2023 [6-05-2023
COMM)/5 [LOKESH SAINI
03/2023
CS [UCO BANK VsBinay kumar Mishra(P), |p7-05-2023 |6-05-2023

COMM)/5 MOHD ATHAR
04/2023 |KHAN

CS THE STANDARDHARDIK VASHISHT(P),[29-05-2023 [7-05-2023
COMM)/5[TYPE FOUNDRY|
06/2023 [PVT LTD Vs
INARESH
IKAUSHAL




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS [UNION BANK OFARUN KUMARpR4-05-2023
COMM)/5 INDIA VSSHUKLA(P),
07/2023 |BISWAJIT JANA

03-05-2023

CS ISHRI RAM|GAURAV SHARMA(P), |30-05-2023 }[29-05-2023
COMM)/5 [TIMBER ANDy
22/2023 [PLYWOOD \E

AARADHYA
[FURNITURE AND
INTERIOR
22 [SH. AJAY KUMARSOUTH- CS PUNJAB ANDV.P.SINGH & VANISHjo1-05-2023 [27.04.2023
JAIN [EAST COMM)/4SIND BANK VYMALHOTR

12/2023  [RAVI KANT
[TAILOR

CS [PUNJAB ANDMANOJ KUMARJ02-05-2023 [27.04.2023

COMM)/4SIND BANK VSARORA
19/2023  [MS.ANJALI

CS [BANK OF BARODAIAATREYA SINGH j04-05-2023 [18.04.2023
COMM)/4|Vs MRS SHIKHA

30/2023

CS [RAVTI RAMANKARTAR BHATIA 04-05-2023 |22-05-2019

COMM)/4POSHI AND ANR
33/2023 [Vs  ALLAHABAD

[BANK (NOW,

[KNOWN AS

INDIAN BANK)
CS SHANGHAI B.P.SINGH &106-05-2023 |12.04.2023
COMM)/4 [WINDOWS AIITSINGH

37/2023 JLOGISTICS COl
LTD Vs VELOCHE
LOGISTICS PVT]
LTD

CS SH. DEEPAKIGURJEET SINGH 06-05-2023 04.01.2021
COMM)/4 SAWHNEY \%E
38/2023 [BHARAT

[BHUSHAN DUA
CS M/S CYFUTUREiRAKESH KUMARJ1-05-2023 [10.04.2023
COMM)/4|INDIA  PRIVATEBAJAJ
53/2023 |LIMITED V5
SHEARWATER
VENTURES  PVT|
LTD
CS IMS IP CLEANINGKESHRI KUMAR &}12-05-2023 [25.04.2023
COMM)/4 INDIA PVT LTD V§JITENDER KUMAR
64/2023 [M/S NS
[ENTERPRISES
CS M/S ARUNARVIND DHINGRA 18-05-2023 9.05.2023

COMM)/4 INFRASTRUCTUR
79/2023 |[ES INDIA PVT,
LTD. Vs M/S
[HUAWEI

TELECOMMUNIC

ATLONC INIDIA OO




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

CS ICANARA BANK Vg 20-05-2023 [12.05.2023
COMM)/4 IDEEPIKA KAUR |RANA
85/2023
CS [BALAJI GG GUPTA & UTKARSH}25-05-2023 [28.04.2023
COMM)/4 [ENTERPRISES VSGUPTA
05/2023 M/S J Vi
[ENERPRISE
CS [VIRGO SACHIN KUMAR JAIN p5-05-2023 [11.05.2023
COMM)/4 [LAMINATES
06/2023 |LIMITED V5
IGOVINDARAJ
SUJITHA
CS IVIRGO SACHIN KUMAR JAIN [25-05-2023 [11.05.2023
COMM)/4 [LAMINATES
97/2023  [LIMITED Vs
SUVARANA
SANTHOSH
CS BHUTANI KANGAN RODA 20-05-2023 03.05.2023
COMM)/5 INTERNATIONAL
5/2023 [PVT LTD V5
[HITKARI
PRODUCTIONS
IAND CREATIONS
23 |[MS. ANU GROVERSOUTH- CS SANJEEVANI SUNIL KUMAR(P), 01-05-2023 |04/19/23
BALIGA [EAST COMM)/4 [ENTERPRISES V§g
14/2023  INIYATI
[HEALTHCARE
IAND RESEARCH|
INCR PVT LTD
CS ICANARA BANK VSA.N. TIESRI(P), 01-05-2023 |04/28/23
COMM)/4 [KSHITIJ SADH
13/2023
CS [PUNJAB ANDMANOJ KUMARJo2-05-2023 |04/27/23
COMM)/4SIND BANK VSARORA(P),
21/2023 |[SHSANDEEP
KUMAR
[EXECUTIO|KOTAK Amit Kumar(P), 03-05-2023 |04/10/23
N IMAHINDRA BANK|
COMM)/2 |LTD Vs JAI SHREE
62/2023 [BALAJI
[TRANSPORT
CS IONE97 (GAURAV JAIN(P), 03-05-2023 |04/28/23
COMM)/4 [COMMUNICATIO
p7/2023 INS LTD Vs SH|
VENKATA RAMA
[RAO ALAPATI
CS [DEVYANI FOODPUNEET BAJAJ(P), 03-05-2023  |04/25/23
COMM)/4 INDUSTRIES LTD
08/2023 Vs M/S RK|
JAGENCIES TH
PROP AMIT]
ISACHDEVA




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

OMP (IXSSURENDER BRIJESH TIWARI(P),

COMM)/4SULANIA Vs UNO
8/2023 STRUCTURES PVT|
LTD

06-05-2023 |10/28/22

CS SPACEMAKERS VSRAVINDER SINGH(P), |06-05-2023 [o4/28/23
COMM)/4 [TDI

39/2023 [INFRASTRUCTUR
[E LTD

CS IADBUFFS MEDIAMD. ABSAR AHMAD(P),J09-05-2023 [05/03/23
COMM)/4 |PRIVATE LIMITED|
19/2023 [THROUGH ITS

IDIRECTOR
[RAMASISH
BHOWMIK Vs
CS SATARA RUBBERSSONIA DUBE(P), 12-05-2023 |02/08/21

COMM)/4|JAND CHEMICALS
66/2023 |PVT LTD Vs NEW
[ERA INDIA
ICONSULTANCY
PVT LTD

CS IMALAK APPARELSParth Bhatia(P), 18-05-2023 |o5/03/23
COMM)/4 |PRIVATE LIMITED|
77/2023 |THROUGH ITS
AUTHORISED

REPRESENTATIVE]|
Vs AXEL ENERGY|

DD INZ AT T INATTID

CS IMS IP CLEANINGYitender kumar(P), 12-05-2023 |o4/25/23
COMM)/4 [INDIA PVT LTD V¥
65/2023 [MS PORWAL
[ENTERPRISES
THROUGH ITS
[PROPRIETOR

CS [HUNGAMA Kavita Bhardwaj(P), 19-05-2023 |05/09/23
COMM)/4|DIGITAL MEDIA|
82/2023 |ENTERTAINMENT
[PVT LTD Vs GIANT]
ROCKET MEDIA
[ENTERTAINMENT

103 Waa Al 4 i m Y

CS M/S ARUN|Chander Shekhar(P), 18-05-2023 Jo5/09/23
COMM)/4 INDUSTRIES Vs
78/2023 [M/S HUAWE]
TELECOMMUNIC
IATIONS INDIA CO
IPVT LTD

CS INTEX Surabhi Singh(P), 22-05-2023 [o2/22/23
COMM)/4 [TECHNOLOGIES
87/2023 |INDIA LIMITED V5§

ANNA

IASSOCIATES
[EXECUTIORIVIERA DEEPAK KUMARp2-05-2023 |04/18/23
N INVESTORS PVIMITTAL(P),

COMM)/2|LTD Vs DEEPAK
82/2023 [KAPOOR
[PROPERITOR
JUNCLE TANGO

[EXECUTIOHDFC BANK LTDASHIM BHATT(P), 23-05-2023 |04/18/23

N Vs NIKHIL YADAV
COMM)/2

84/2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

[EXECUTIO|PRASHANT Samarth Chowdhary(P), |3-05-2023 |o5/18/23
IN [VISHNOI Vs AIMS
COMM)/2 [SANYA
85/2023 |DEVELOPERS PVT]

LTD
EXECUTIOM/S MANGALAMShiven Banga(P), 3-05-2023 |o5/20/23
N [TIMBERS Vs
COMM)/2 [KAPANI RESORT|
83/2023 [PRIVATE LIMITED
CS M/S JASWAINIDHI DUBEY(P), 3-05-2023 |o2/10/23
COMM)/4 [REFRIGERATION
00/2023 |CORPORATION Vg

M/S ORIENT

ICRAFT LTD
EXECUTIOJHDFC BANK LTDManisha Baruah(P), 4-05-2023 |o5/22/23
N Vs
COMM)/2 MEHRAJUDDIN
90/2023 [SAIFI
EXECUTIOHDFC BANK LTDManisha Baruah(P), 4-05-2023 |o5/22/23
IN Vs ARUN KUMAR
COMM)/2 [SINGH
89/2023
CS VIRGO SACHIN KUMARpP5-05-2023 |o5/11/23
COMM)/4 [LAMINATES JAIN(P),
98/2023 [LIMITED Vs M/S

ICROSS WOOD|

INTERIOR AND

ICONSTRUCTION

ARk pA VA Fal nal

[EXECUTIO|KOTAK KUSHAL KUMAR(P), [5-05-2023 lo5/17/23
N IMAHINDRA
COMM)/2|PRIME LTD V§
02/2023 |NIKHIL

BHARDWAJ
CS SH SUHAANSHALAMDAR HUSAIN(P), 6-05-2023 |05/24/23
COMM)/5 [KUMAR ROUT Vg
01/2023 |[DIGITAL

ICONTENT

[PRODUCTION

[HOUSE
EXECUTIOJADITYA BIRLAJAJAY UPPAL(P), 6-05-2023 |04/13/23
N [FINANCE
COMM)/2 |LIMITED Vs THE
095/2023  |ICIRCUS

[ENTERTAINMENT

[PRIVATE LIMITED)|
CS [M/S HINDUSTANRAVINDER SINGH(P), k9-05-2023 o5/09/23
COMM)/5 [PLYWOOD
09/2023 |COMPANY Vs M/S

[KEI INDUSTRIES

[LIMITED
EXECUTIOICHOLAMANDALA |[DEEPANKUR 0-05-2023 |05/26/23
N M INVESTMENT|SONDHI(P),
COMM)/2 JAND FINANCE
97/2023 |COMPANY LTD V§

ABHAYKANT V




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

CS PUNJAB VIKRAM GOLA(P), 20-05-2023 |05/19/23
COMM)/5 INATIONAL BANK]
08/2023 Vs RAJENDER
SINGH
CS SUNITA RANI VYMISHAL VIJ(P), 30-05-2023 |o5/24/23
COMM)/5M/S  RELIANCE
23/2023 PIO INFOCOM|
[LIMITED
CS [PARLE AGROK AND K ASSOCIATES [31-05-2023 |o5/27/23
COMM)/5 [PRIVATE LIMITED
p7/2023 Vs FOODSANT]
[PRIVATE LIMITED)|
CS PARLE AGROK AND K ASSOCIATES [31-05-2023 |05/27/23
COMM)/5 [PRIVATE LIMITED|
26/2023 [Vs R R E FOODS
AND SOFT|
[DRINKS PRIVATE
LIMITED
[EXECUTIOHDFC BANKIMANISH SHANKERB1-05-2023 |04/15/23
N [LIMITED VSVERMA(P),
COMM)/3 [IDEEPALI
05/2023 |MADAAN
[EXECUTIOHDFC BANK LTDIKARAN SINHA(P), 31-05-2023 |10/21/22
N Vs SUJEET GUPTA
COMM)/3
04/2023
CS [PUNJAB INDRA NARAIN(P), 31-05-2023  |05/03/23
COMM)/5 INATIONAL BANK]
p5/2023 Vs ANJUM|
[HUSSAIN AND
IANR
Misc [RAJ KAPOOR VSIMRAN KHAN(P), 30-05-2023  |04/26/23
IDJ/1120/2 [DINESH BIDHURI
023
24 |[SH. BHUPESH KUMARISOUTH- CS VHEJIANG IAJIT P. SINGH(P), 01-05-2023 |12-04-2023
[EAST COMM)/4 [STARLINC
10/2023 [INTERNATIONAL
LOGISTICS COLTD|
Vs VELOCH
LOGISTICS
CS [M/S V-CONNECT|SUNIL KUMAR(P), 03-05-2023 |01-05-2023
COMM)/4 [SYSTEMS AND
06/2023 [SERVICES PVT]
LTD Vs M/S
[BRAINZTORM
[TECHNICAL
CS M/S COMBINENand Kishorgo4-05-2023
COMM)/4 [TRADING Sharma(P),
31/2023 |COMPANY AND
ANR Vs M/S
[FRIENDS GROUP
IAND ORS




District

Case No.

Petitioner Name
VS Respondent

Name

Advocate

Registratio Payment o
n Court Fees

CS INAVITA SIKRI Vsvignesh singh(P), l04-05-2023 |18-04-2023
COMM)/4M/S OMAXE LTD
132/2023
CS ICANARA BANK Vgrahul khanna(P), 08-05-2023 |21-04-2023
COMM)/4 JAMIT JANI
K1/2023
CS SAPHIRE EXIMSHIVAM SHARMA(P), [1-05-2023 |13-04-2023
COMM)/4 [SERVICES PVT]
56/2023 |LTD Vs G 1

FREIGHT

[FORWARDING

[PVT LTD AND ANR|
CS M/S IP CLEANINGYitender kumar(P), 12-05-2023  |25-04-2023
COMM)/4 [INDIA PVT LTD V¥
63/2023 [M/S ADAPTIO

[FACILITY

IMANAGEMENT

PVT LTD
CS RCPL LOGISTICSGAURAV PURI(P), 17-05-2023 |08-05-2023
COMM)/4|PVT LTD Vs M/S G
74/2023 R CORPORATION
CS RG IANIL KUMAR SAHU(P),l23-05-2023 [17-05-2023
COMM)/4 IBIOCOSMETICS
89/2023 [PVT LTD V§

[KATALYSST CPG

ICONSULTANTS

LLP THROUGH|

1anal DADTATT DY
CS IVIRGO SACHIN KUMARER4-05-2023 |11-05-2023
COMM)/4 [LAMINATES JAIN(P),
01/2023  |LIMITED V5

IMANISH

AGGARWAL
CS IVIRGO SACHIN KUMARER4-05-2023 h1-05-2023
COMM)/4 [LAMINATES JAIN(P),
92/2023 [LIMITED \E

INIKITA SINGH
CS M/S INDIAARUN KUMARR4-05-2023 [12-05-2023
COMM)/4 [OFFSET VERMA(P),
04/2023 |PRINTERS PVT]

LTD Vs M/S

SQUARE BINDING

SERVICES
CS UCO BANK VgShashi Kaushik(P), 30-05-2023 |03-05-2023
COMM)/5 [VIPIN SINGHAL
10/2023
CS PUNJAB [[ndra Narain(P), 31-05-2023  |29-05-2023
COMM)/5 INATIONAL BANK]
4/2023 Vs SANDEEP

VERMA




District

IMS. NIRA BHATIA

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

CS PUNJAB ATUL GUPTA 20.04.2023 [12.04.2023
COMM)/4 [NATIONAL BANK
08/2023 Vs M/S SUJIT|

[ENGINEERING

WORKS
CS RAJYESH KUMARVVISHAL MAAN 29.04.2023 |27.04.2023
COMM)/4 [PATNI \E
09/2023 |WALNUT

PICTURES  AND

IORS
CS IONE97 ROHIT JAIN & GAURAV)01.05.2023  [26.04.2023
COMM)/4 [COMMUNICATIO JAIN
22/2023 NS LTD Vs R

SANTHOSH
CS [RESSEAUX TECHHARSHIT 02.05.2023 01.05.2023
COMM)/4 [PRIVATE LIMITE%‘AGARWAL. /KAMAL
24/2023 Vs DELHIKUMAR/AASHEESH

DEVELOPMENT |GUPTA

IAUTHORITY
CS M/S P AND SAWANISH SRIVASTAVA1-05-2023 [18-11-2022
COMM)/4 INDIA
1h0/2023 |CORPORATION

COUNTER

CLAIM) Vs SUPR

INFOTECH
CS ANJU BEHAL VYGAUTAM DHAMIJA 03.05.2023 [18-04-2023
COMM)/4 JOMAXE LTD
34/2023
CS RCPL. LOGISTICSGAURAVPURI 09.05.2023 |29-04-2023
COMM)/4PVT LTD \E
51/2023 |ROYAL EXPORT
CS [PUNJAB VINEETMUDGAL 10-05-2023 08-05-2023
COMM)/4 [NATIONAL BANK
54/2023 Vs KAMLESH|

PRASHAD

THROUGH LEGAL

HEIR MR
CS M/S IP CLEANINGKESHRI KUMAR &11-05-2023 [25-04-2023
COMM)/4 INDIA PVT LTD V§JITENDER KUMAR
68/2023 [M/S PRISTINE

[FACILITY

[MANAGEMENT

SERVICES PVT]
CS M/S GSTONEBNG LAW ASSOCIATES 10-05-2023 |04-05-2023
COMM)/4 INFRA PVT. LTD|
70/2023 Vs M/S

IMEGAMIND

ICONSULTANTS

PVT. LTD.
CS SAHIL PLASTICSABHAY PRATAP SINGH[10-05-2023 [08-05-2023
COMM)/4 Vs R S PRODUCTS
72/2023 |PVT LTD




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS SUMER CHANDVIKAS CHHABRA &J08-05-2023
COMM)/4PAIN Vs NEERAJASSOCIATES
73/2023 |SAHNI

03-05-2023

CS [BAGLA RASHI SURI j05-05-2023 J11-11-2022
COMM)/4 [POLIFILMS
86/2023 |LIMITED Vs P.K|

[ENTERPRISES
CS PUNJAB IMUDITA SHARDA 20-05-2023 [24-05-2023
COMM)/5 [NATIONAL BANK
11/2023 Vs SANKAR|
BAIDYA
CS VIRGO SACHIN KUMAR JAIN [4-05-2023 [11-05-2023
COMM)/5 [LAMINATES
12/2023  |[LIMITED \E
[KUPPUSAMY
RAMESH
CS INDIA OFFSETIARUN KUMAR VERMA [23-05-2023 [12-05-2023

COMM)/5 |PRINTER PVT LTD|
13/2023 [Vs M/S LEARNING
HUB THROUGH,
ITS PROPRIETOR
ISH. SUHAAS RAI

CS [FLAKTGROUP DIXIT MEHTA 00-05-2023 [19-05-2023
COMM)/5 INDIA PVT
15/2023 |LIMITED Vs DRY|

ATIR INDIA

[PRIVATE LIMITED|

26 [SH. RAJESH KUMARISOUTH- INIL

SINGH [EAST
27 |ISH. SANJAY SHARMA-EAST 208/2023 [ICICI BANK LTDJ/PRASHANT KUMAR 31-05-2023 |20-09-2021
L S. SAJESH
UMAR
28 [SH. CHANDRA|EAST INIL

SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-02

29 [MS. BARKHA GUPTANorth-East [CS(COMM)[DEUTSHCE CARSANIMESH KHANNA  |04.05.2023 [COURT

IDISTRICT JUDGE, t45/2023 [PVT LTD V§ [FEES FILED|

(COMMERCIAL SUMIT KUMAR JOFFLINE

COURT) ON
26.04.2023

ICICI BANK LTDICHARANJEET SINFH [09.05.2023 [COURT
EX(COMM VS GAURAV| [FEES NOT|
-67/2023 [SUBHASH JAIN [FILED




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

ICS(COMM)|BANK OF BARODA| 11.05.2023
F46/2023 VS MOHD [FEES FILED|
VASEEM JONLINE ON|
5.05.2023
CS(COMM)|VIMLA RANIDIVYA JYOTI SINGH |11.05.2023 |COURT
F47/2023 ROTHERS VS AXIS [FEES FILED
E CORP| IONLINE ON|
SOLUTIONS PVT| 03.05.2023
LTD.
[EX(COMM [KOTAK SUNITA SINGH 11.05.2023 |COURT
-68/2023 [MAHINDRA BANK] [FEES NOT|
LTLD. VS, [FILED
SUSHMA
CHAUHAN
EX(COMM AU SMALLUSANDEEP SHARMA 11.05.2023 |COURT
-69/2023 [FINANCE  BANK] [FEES NOT|
LTD VS HEERA [FILED
LAL
EX(COMM AU SMALLSANDEEP SHARMA 11.05.2023 |COURT
-70/2023 [FINANCE  BANK] [FEES NOT)
LTD VS HEERA [FILED
LAL
[EX(COMM |KOTAK ROHIT BOHRA 11.05.20232 |COURT
-71/2023 |MAHINDRA [FEES NOT|
PRIME LTD & [FILED
others
CS(COMM)|SHRI SUNIL/MOHD AZEEM 15.05.2023 |JCOURT
F48/2023 |THAKUR VS SH] [FEES NOT|
[IDEEPANSHU [FILED
IGARG
MISC DJ{BHUPESH KUMARISAURAJ YADAV 17.05.2023 |COURT
182/2023 |AND 1 OTHERS VS [FEES NOT|
JAYA DEVI [FILED
CS(COMM)[ICICI BANK LTDSHAILENDRA BABBAR [18.05.2023 |COURT
F49/2023 VS RUBY NAAZ [FEES FILED|
IAND ANR JOFFLINE
ON
11.05.2023
CS(COMM)[TYAGI REYAZUL HAQUE 18.05.2023 |COURT
F50/2023 |[ENTERPRISES [FEES FILED|
IPRP. AFTAB ALAM| JOFFLINE
VS AM WEBSHOP ON
INDIA PVT LTD 04.05.2023
[EX(COMM |[KOTAK SAGAR MISHRA 2.05.2023 |COURT
-72/2023 [MAHINDRA [FEES NOT]
PRIME LTD V§ [FILED
IMANISH AND|
OTHER




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
Court Fees

n

[EX(COMM |[KOTAK SAGAR MISHRA 22.05.2023
-73/2023 |[MAHINDRA BANK] [FEES NOT)
LTD VS AMIT IFILED
ICHAUDHARY AND|
IOTHERS
EX(COMM [CHOLAMANDALA |[DEEPANKUR SONDHI [3.05.2023 [COURT
-74/2023 M INVESTMENT| [FEES NOT|
IAND FIN| [FILED
ICOMPANY VS
[MOHAMMES
IASHIF AND ORS
[EX(COMM [BHUSHAN PRAVIN NIGAM 23.05.2023 |COURT
-75/2023 |[KUMAR  NANDA| [FEES NOT|
AND OTHERS VS [FILED
[KAILASH CHAND|
POSHI AND|
OTHERS
[EX(COMM [HDFC BANK LTDIMANISHA BARUAH 23.05.2023 |COURT
-76/2023 [VS SYED FIROZ [FEES NOT|
IMIAN [FILED
[EX(COMM [KOTAK KUSHAL KUMAR 23.05.2023 |COURT
-77/2023 MAHINDRA BANK] [FEES NOT|
LTD VS PRINCE [FILED
ICHOUDHARY AND|
IOTHERS
[EX(COMM |[KOTK MAHINDRAKUSHAL KUMAR 23.05.2023 |COURT
-78/2023 |BANK VS SUDAMA| [FEES NOT|
JAND OTHERS [FILED
IC.S(COMM [CANARA BANK VSSANJEEV CHOPRA 4.05.2023 |COURT
-51/2023 JATIQUR REHMAN [FEES FILED|
PROP M/S ATIQ JOFFLINE
[MOTAR PUMP ON
ISANITARY STORE 23.05.2023
OMP(COM [RAKESH KUMARSUNIL KUMARE6.05.2023 |COURT
IM)- 1/2023 JHA AND ANR. VSSHARMA [FEES NOT|
LORD KRISHNA [FILED
FINANCIAL
SERVICES AND|
JOTHERS
IC.S(COMM [BANK OF BARODARRAJNISH KUMARP7.05.2023 [|COURT
-52/2023 VS DEEPAKBANYAL [FEES FILED|
[KUMAR JOFFLINE
ON
8.05.2023
[EX(COMM [POONAWLLA RAJIV RANJAN 9.05.2023 |COURT
-79/2023 [FINCORP LTD VS [FEES NOT|
AMIT SINGH AND [FILED
ANR
[EX(COMM JAU SMALIRAJIV RANJAN 9.05.2023 |COURT
-80/2023 [FINANCE  BANK] [FEES NOT|
LTD VS PHOOL [FILED
[KUMAR ANDy
IOTHERS




District

Case No.

Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

[EX(COMM [KOTAK ROHIT BOHRA 30.05.2023
- 81/2023 [MAHINDRA BANK] [FEES NOT|
LTD VS AJAB [FILED
[SINGH AND
JOTHERS
[EX(COMM |[KOTAK SUNITA SINGH 30.05.2023 |COURT
-82/2023 [MAHINDRA BANK| [FEES NOT|
LTD VS ANKITA| [FILED
SHARMA
30 |[SH. BRIJESH KUMARSHAHDAR [CS YOGESH JAIN VYPULKIT LUTHRA(P), J0o4-05-2023 [24.11.2022
GARG, DISTRICTA COMM)/2M/S ROYAL GOLH
JUDGE, COMMERCIAL 33/2023 |LINK CITY|
COURT PROJECT PVT LTD
CS M/S SHREHCHAMAN SHARMA 02-05-2023 [01.05.2023
COMM)/2 [KAMAKHYA
29/2023 |ROADLINES PVT|
LTD Vs M/S
JACCELERATED
WAREHOUSING
CS OP AND SONSMANJU JAIN(P), 11-05-2023  ]03.05.2023
COMM)/2 [TRADERS PVT]
1h6/2023 [JLTD Vs MANOJ|
[KUMAR MALL
PROP OF M/S
INFORMAL
CS JAT DURGAMUNISH CHHOKER(P),Jo9-05-2023 [20.03.2023
COMM)/2 [TRADERS PVT|
38/2023 [LTD Vs M/S
ISAPPHIRA RETAIL
PVT LTD
CS M/S ALKAIPRATEEK JAIN(P), b5-05-2023 [26.04.2023
COMM)/2 [ENTERPRISES
75/2023 |THROUGH SPA
ABHISHEK TYAG]
Vs M/S RITISHA
[HOME
CS [PUNJAB SUBHASH CHANDRAP5-05-2023 [10.04.2023
COMM)/2 [NATIONAL BANKLOCHAKIA(P),
74/2023 Vs M/S KUMAR
[ENTERPRISES
CS M/S JINVANIMOHIT JAIN(P), 17-05-2023 [11.05.2023
COMM)/2 [FASHION Vs M/S
60/2023 [SIDDIQUI
[FASHION
CS [PUNJAB SAYAK b5-05-2023 [19.05.2023
COMM)/2 [NATIONAL BANKBANDYOPADHYAY(P),
72/2023  [Vs JAI KUMAR
CS [PANDEX RAJEEV KUMARP5-05-2023 [16.05.2023
COMM)/2 ISTORAGE SYSTEM|RANJAN(P),
73/2023 |PVT LTD V§
IMEDICARE
JAGENCIES PVT
LTD




District

Case No.

Petitioner Name
VS Respondent

Name

Advocate

Registratio Payment o

n

Court Fees

CS M/S SHANKERMOHIT TANEJA 26-05-2023 [24.09.2021
COMM)/2 |[FOUNDRY INDIA|
77/2023 |PVT LTD Vs M/S
ATLAS CYCLES
[HARYANA
SAHIBABAD
CS SHANKER IMOHIT TANEJA 6-05-2023 [22.05.2023
COMM)/2 [FOUNDARY INDIA|
76/2023 |PVT LTD Vs M/S
IATLAS CYCLES
[HARYANA
LIMITED
CS [VAISH CHEM PVIMOHIT CHUGH(P), 20-05-2023 [27.05.2023
COMM)/2 |LTD THROUGH]
84/2023 [|SHRI MAYANK]
[BANSAL Vs SURYA
[PROCESSORS PVT]
LTD THROUGH]
CS IDHERAJ KUMARGAURAV SHARMA(P), [B0-05-2023 [26.05.2023
COMM)/2|Vs RAJU SINGH]
87/2023 |PANWAR
31 [MS. SUKHVINDERSHAHDAR (CS SARAOGI SUPERINEELAM KUMARIh6-05-2023 02.03.2023
[KAUR, DISTRICTA COMM)/2 [SALES PVT LTD V§MALIK(P),
JUDGE, COMMERCIAL 53/2023 |SARITA KHEMKA
COURT
CS IMANISH JAIN VSKUMAR VIKRAM(P), [03-05-2023 [28.04.2023
COMM)/2 |BUSHAN HARAKH]
32/2023 |CHNAD
[BHANDARI
CS M/S NARULABHANU MOHAN(P), 09-05-2023 |28.04.2023
COMM)/2 |PAINTS PRIVATE
¥3/2023 |LIMITED
THROUGH ITS
IDIRECTOR
VINEET NARULA|
CS [PUNJAB BINEY KUMARN0-05-2023 [04.05.2023
COMM)/2 [NATIONAL BANKMISHRA(P),
k5/2023 |Vs BRIJ BHUSHAN|
VERMA
CS ALOK JAIN VYMANISH MIGLANI(P), [09-05-2023 03.05.2023
COMM)/2 |[GAURAV PANDEY
K2/2023
CS [PUNJAB 11-05-2023 [21.03.2023
COMM)/2 [NATIONAL BANK|
149/2023 [Vs RITU
CS [SARAOGI SUPERINEELAM KUMARIE16-05-2023 2.03.2023
COMM)/2 [SALES PVT LTD V§MALIK(P),
52/2023 |SACHINDA
[PRASAD GUPTA




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS MR GAUTAM|RAKESH 17-05-2023 [15.05.2023
COMM)/2 DHAWAN  PROPAGGARWAL(P),
63/2023 |OF SWAM]
[ENTERPRISES V§{
JANJU BABBAR
CS [HARISH AMIT KUMARR0-05-2023 [15.05.2023

COMM)/2 AGGARWAL VSSHARMA(P),
67/2023 [MAMTA SONI AND|
[RAVI SONI

CS [BANK OF BARODA|[GEETANJALI 18-05-2023 [10.05.2023
COMM)/2[Vs MR SANJAY[SHARMA(P),
65/2023 |KUMAR MISHRA

CS IMUNEESH HEMANT KUMARIS8-05-2023 [01.05.2023
COMM)/2 |[GAKHREJA VSSHARMA(P),
64/2023 |DEEPAK

WADHAWAN
CS [BANK OF BARODARRAJNISH KUMARE7-05-2023 [13.04.2023
COMM)/2 Vs RAHUILBANYAL(P),

80/2023 |UPADHYAY

CS [PAKSON INDIAJUSNEET SINGH}29-05-2023 [26.04.2023

COMM)/2 PVT LTD TROUGHKOHLI(P),
85/2023 |ITS AR Vs SRAJAN|
DAIN

CS SARAOGI SUPERINEELAM KUMARIE16-05-2023 [19.10.2022
COMM)/2 [SALES PVT LTD V§MALIK(P),
56/2023 |INDRAJIT KUMAR

CS SARAOGI SUPERNEELAM KUMARIh6-05-2023 [19.10.2022

COMM)/2 [SALES PVT LTD V§MALIK(P),
55/2023 JARUN KUMAR|
[KESHARI

CS [SARAOGI SUPERINEELAM KUMARIE16-05-2023 [19.10.2022

COMM)/2 [SALES PVT LTD V§MALIK(P),
54/2023 M/S NEELAM
IGARMENT

CS IBANK OF BARODAIGEETANJALI 18-05-2023 [10.05.2023
COMM)/2[Vs MR SANJAY[SHARMA(P),
65/2023 |KUMAR MISHRA

32 [SH. SURENDER S/Shahdara [CS [M/S ROHAN BOOK|OSAMA SUHAIL(P), 17-05-2023  |09-05-2023
RATHI COMM)/2 ICOMPANY PVT]
58/2023 |LTD Vs ADLAKHA|
STATIONERY

IMART




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS [M/S ROHAN BOOK]
COMM)/2 [COMPANY PVT
59/2023 |LTD Vs FUTURE
[KOLKATA through|

(OSAMA SUHAIL(P), 17-05-2023 9-05-2023

its proprieter
[Surender Agarwal
CS M/S PRIYAINITESH ANAN(P), 09-05-2023 |01-05-2023
COMM)/2 |GLOBAL V5

1ho/2023 JARGARMENTS

IMISC [PRISTINE LIFEArbab Malik(P), 17-05-2023 |08-05-2023
IDJ/402/20SCIENCE Vs
23 IANSHUMAN
DINDAL
CS [PUNJAB BINEY KUMARN6-05-2023 |04-05-2023

COMM)/2 [NATIONAL BANKMISHRA(P),
51/2023 Vs SH ANIL
[KUMAR JULKA

CS M/S SureshSACHET SHARMA(P), [09-05-2023 [02-05-2023
COMM)/2[Chandra Infratech
u1/2023 [Pvt Ltd THROUGH]
[TS DIRECTOR SH]

SURESH

ICHANDRA
[EX/114/20 VATSAL MITTALVINAY KUMAR(P), 15-05-2023 |01-05-2023
03 Vs ABBAS RAJA
OMP [RCC PURNIMA JAIN(P), 16-05-2023 [16-05-2023

COMM)/1 [INFRAVENTURES
5/2023 LTD AND ORS V§
[KOTAK
IMAHINDRA BANK]
LTD

OMP [RCC PURNIMA JAIN(P), 16-05-2023 [16-05-2023
COMM)/1 [NFRAVENTURES
6/2023 LTD AND ORS V§g
[KOTAK
IMAHINDRA BANK]
LTD

OMP RCC PURNIMA JAIN(P), 16-05-2023 [16-05-2023
COMM)/1 INFRAVENTURES
7/2023 LTD Vs KOTAK|
IMAHINDRA BANK
LTD

CS SARAOGI SUPERNEELAM KUMARIB1-05-2023 [15-05-2023

COMM)/2 ISALES PVT LTD V§MALIK(P),
00/2023 |MOHAMMAD
AHMAD

CS [SARAOGI SUPERINEELAM KUMARIB1-05-2023 [15-05-2023

COMM)/2 [SALES PVT LTD V§MALIK(P),
01/2023 M/S HOSIERY]
[HOUSE




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS [BANK OF BARODA|[GEETANJALI 25-05-2023
COMM)/2[Vs MRS MANJUSHARMA(P),
71/2023 |DEVI

11-05-2023

CS [DEEPAK MITTALMolvi Aijaz Hussain(P), [9-05-2023 f1-05-2023
COMM)/2 Vs FAISAL

81/2023

CS SH RAJEEVISIDHANT DHINGRA(P)30-05-2023 [0-05-2023

COMM)/2 [KUMAR MITTAL
89/2023 |Vs MOHD RIZWAN|
AHMED

[EX/125/20 NARESH KUMARWAHID ALI KHAN(P), [0-05-2023 |0-05-2023

23 ICHADHA \E
[VINESH JAIN AND|
ISONS
[EX/126/20 JAJIT KUMARWAHID ALI KHAN(P), [0-05-2023 [|10-05-2023
03 CHADHA V5
[VINESH JAIN
IMISC M/S NOVASAJJAN KUMARP2-05-2023 [11-05-2023
IDJ/421/20 FORMWORKS PVIIAGGARWAL(P),
23 LTD Vs M/S
RAJPUTANA
ICONSTRUCTIONS
PVT LTD
CS ICANARA BANK VYJANUJ AGARWAL(P), [30-05-2023 [21-05-2023

COMM)/2 RAM KISHORE
88/2023 |SONI
[PROPRIETOR OF

SAIZAL
ICREATIONS
IMISC ISARAOGI  SUPERVarun Bedi(P), 30-05-2023 |22-05-2023
DJ/434/20 [SALES PVT LTD Vs
03 SANDEEP
[KATARIA
IMISC SARAOGI  SUPERVarun Bedi(P), 30-05-2023  |22-05-2023
IDJ/433/20SALES PVT LTD V9§
03 INARESH KUMAR
IGUPTA
IMISC SARAOGI  SUPERVarun Bedi(P), 30-05-2023 [30-05-2023
DJ/435/20 [SALES PVT LTD Vs
03 [MOHMAD TAUQIR|
ALAM
CS BANK OF BARODARAJNISH KUMARE29-05-2023 [29-05-2023

COMM)/2[Vs MS VERSHABANYAL(P),
B82/2023 |TRADERS AND|
OTHERS




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

IMISC [SARAOGI SUPERVarun Bedi(P), 30-05-2023  |22-05-2023
IDJ/436/20SALES PVT LTD V5§
23 [UMESH LALWANI
IMISC SARAOGI SUPER[Varun Bedi(P), 30-05-2023 |22-05-2023
IDJ/437/20 [SALES PVT LTD V9§
23 RAHUL KUMAR

AGARWAL
IMISC SPJ CARGOPREM BIR KAPOOR(P), |p6-05-2023 [21-05-2023
IDJ/427/20 PRIVATE LIMITED|
b3 Vs RAYBAN|

[FOODS PRIVATE

[LIMITED
IMISC VIKASH GOEL VSRAJ KUMAR(P), 30-05-2023 [15-05-2023
IDJ/438/20MCD
23
CS PAWAN KUMARNEELAM KUMARI03-05-2023 [01-05-2023

COMM)/2MODI Vs  M/SMALIK(P),
131/2023 |WAVEGEN TRADE

through ity
proprietor Shri
[Prabhakar Rajesh

[Execution PAIN POLYTECHRAJESH 01-05-2023  |21-04-2023
Comm)/10PVT LTD VSLATHIGARA(P),
13/2023 ADITYA AUTO

INDUSTRIES
IMISC [MOHD SAHEEM| 06-05-2023 [25-04-2023
IDJ/370/20 Vs RAJIV|
23 THAPPAR
33 |SH. REETESH SINGH [Shahdara |[CS VLK ASSOCIATESMANISH KUMAR(P), |o2-05-2023 [9-04-2023

COMM)/2 |PVT LTD V9
130/2023 [|SHARDA RETAIL
[PRIVATE LIMITED|

JAND ORS
[Ex SAVE FINANCIAIJRAJESH KUMAR(P), [03-05-2023 [15-04-2023
Comm)/10[SERVICES

/2023 PRIVATE LIMITED|
Vs RAHUL JAIN

CS PAWAN KUMARPULKIT LUTHRA(P), [04-05-2023 [25-04-2023

COMM)/2 PAIN Vs MS
134/2023 |ROYAL GOLF LINK|
CITY PROJECT]
IPVT LTD

CS BANK OF BARODAIGEETANJALI 6-05-2023 [30-04-2023
COMM)/2|Vs MR AMITISHARMA(P),
135/2023 |KUMAR




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

[Ex IMAHARISHI PRAVEEN KUMARJ06-05-2023
Comm)/10JPARSHURAM SHARMA(P),
7/2023 ICOOP URBAN|
ICOOP TC SOCEITY|

26-04-2023

Vs KISHORE
KUMAR @
[Ex INTEC  CAPITALSahil Goel(P), 06-05-2023 |24-04-2023

Comm)/10|LTD Vs MS SHREE
6/2023 RADHA KRISHNA
SALES
ICORPORATION

[Ex MS AV|Lal Singh Thakur(P), 09-05-2023  |25-02-2023
Comm)/11 [SOLUTIONS \E
2/2023 [MOH JAVED AND|
IMOHD SHAKEEL

CS [KRISHNA ROADISANJAY SOTI(P), 09-05-2023 |08-05-2023
COMM)/2 [TRANSPORT
139/2023 [THROUGH

[PARTNER HAR
IGOVIND MISHRA|
Vs EWHEELS ANDy

|@aV¥akdeliudal

[Ex M/S STARCONeena Malhotra(P), 09-05-2023 |01-05-2023
Comm)/11 [METAPLAST PVT|
5/2023 LTD Vs M/S DOON
[ENTERPRISES

[Ex TBU ANDPranay Jain(P), l09-05-2023 [31-01-2023
Comm)/11 [GLAMSLY
k/2023 [THROUGH VINOD|

Vs NYSAA
RETAILS P LTD
[Ex TBU ANDPranay Jain(P), 09-05-2023 [31-01-2023
Comm)/11 [GLAMSLY THR
13/2023 [PROP V§
[LOURDES

[TEXTILES P LTD

CS SHANKAR LALLALIT KUMARE0-05-2023 [19-04-2023
COMM)/2 AND SONSSHARMA(P),
h4/2023 [THROUGH ITS
SPA MR CHANDER|
PRAKASH BEHAL
Vs JTA CREATIONS
IDY 7T T I AN ADQ
CS ICANARA BANK VgSunil Kumar Jha(P), 11-05-2023 4-05-2023
COMM)/2 MS ANJALJ
k7/2023 [BOUTIQUE AND
IGARMENTS
[Ex ICICI BANK LTDICHARANJEET 11-05-2023  [05-04-2023

Comm)/11 Vs ABHILASH|SINGH(P),
8/2023 DAIN

CS [KARAN TRADINGSHAGUFTA AFROZ(P), [t11-05-2023 [10-05-2023
COMM)/2 [COMPANY \E
18/2023 INATIONAL
INSURANCE CO
LTD




District

Case No. Petitioner NameAdvocate
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Name

Registratio Payment o

n

Court Fees

1ZAM

RCC PURNIMA JAIN(P), 15-05-2023 [11-05-2023
COMM)/1 [INFRAVENTURES
13/2023 LTD AND ORS V§

[KOTAK

IMAHINDRA BANK

LTD
CS REACH Vaibhav Mahajan(P), 16-05-2023 [29-04-2023
COMM)/2 INTERNATIONAL
50/2023 Vs JDS

[ENGINEERS PVT]

LTD
CS JASCENT INEERAJ KUMAR(P), [18-05-2023 [11-05-2023
COMM)/2 [ICONSTRUCTIONS
62/2023 |PVT LTD Vs MMS

AND UD

INTERNATIONAL

PVT LTD
CS [PUNJAB MANISH KUMAR}8-05-2023 [16-05-2023
COMM)/2 [NATIONAL BANKVAID(P),
61/2023 |Vs ASHOK

[KAPOOR
CS IGK WINDINGDEVENDRA SINGHh9-05-2023 [09-05-2023
COMM)/2 [WIRES LTDIMEHTA(P),
66/2023 [|THROUGH ITS AR

SH ASHOK

[KUMAR RUSTOG]

Vs RAMASAMY]
CS [BANK OF BARODAIGEETANJALI b2-05-2023 |05/13/2023
COMM)/2|Vs MR SHIVAMISHARMA(P),
70/2023 |BHOLA
CS [UNION BANK OKHSAMARENDRA b2-05-2023 |05/13/2023
COMM)/2|INDIA Vs M/SKUMAR(P),
68/2023 [INDIAN STYLEH

IMPORT AND

[EXPORT

ICOMPANY
CS [UNION BANK OFSAMARENDRA b2-05-2023 |05/13/2023
COMM)/2|INDIA Vs ANILJKUMAR(P),
69/2023 |KUMAR SHARMA
[Ex IKOTAK Sagar Mishra(P), 6-05-2023 |05/18/2023
Comm)/12]MAHINDRA
5/2023 PRIME LTD Vg

BABITA
[Ex [POOJA SARBALIAJUSNEET SINGHk6-05-2023 |05/17/2023
Comm)/12[Vs SANJEEVIKOHLI(P),
6/2023 IDHAWAN
[Ex OTAK IMAYANK MAHAJAN(P) 6-05-2023 |o5/17/2023
Comm)/12]MAHINDRA BANK]
7/2023 TD Vs NIZAM




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o
n Court Fees

CS ICICI BANK LTDALOK KUMAR(P), 27-05-2023 |05/25/2023
COMM)/2 |[Vs SHAHJAHAN
79/2023
CS PUNJAB Naveen Sirohi(P), 7-05-2023 |o5/22/2023
COMM)/2 [NATIONAL BANK]
78/2023 [THROUGH ITS
AUTHORIZED
[REPRESENTATIVE
MR ABHISHEK
CS [PUNJAB SUBHASH CHANDRAP9-05-2023 [05/10/2023
COMM)/2 [NATIONAL BANKLOCHAKIA(P),
83/2023 Vs M/S POOJA
[ENTER PRISES
[Ex [HDB FINANCEDINESH KUMAR30-05-2023 [05/10/2023
Comm)/13[SERVICES LTD VSJAIN(P),
0/2023 BABU LAL MEENA
CS SARAOGI SUPERNEELAM KUMARIB1-05-2023 05/10/2023
COMM)/2 [SALES PVT LTD V§MALIK(P),
92/2023 [CHINTU TUTEJA
34 | SH. GURDEEP SINGH, North-West|NIL
IDISTRICT JUDGH
(COMMERCIAL)
35 [SH.VINOD YADAV INIL
36 [SH. VIRENDERNorth INIL
BHATT, DISTRICT]
JUDGE (COMMERCIAL}
COURT)
37 [SH. PANKAJ GUPTA,/SOUTH- CS ICANARA BANK VSEKNAT LUTHRA o1/05/23 13.04.2023
IDISTRICT JUDGEWEST COMM216/[PRIYANKA
(COMMERCIAL) 2023 AGARWAL
CS COMM|UNION BANK OHKESHAV KUMAR o1/05/23 10.04.2023
219/2023 [[INDIA VS ANNIE
[FASHION
CS COMM|UNION BANK OHKESHAV KUMAR jo1/05/23 10.04.2023
p20/2023 INDIA VS M/S
PUST JOLLY




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o

Name n Court Fees

CS COMM|UNION BANK OHKESHAV KUMAR o1/05/23 10.04.2023
p21/2023 [INDIA VS M/S SAI

[FASHION
CS COMMIPNB VS SHYAMVED PRAKASH 03.05.2023  |29.04.2023

p23/2023 [PRATAP SINGH

CS COMMPRADEEP TYAGIMAHESH SHARMA 03.05.2023 [19.04.2023
L24/2023 VS M/S MILIND
IGAS SERVICES

CS COMM|DHARAM DEEPAK GODARA 03.05.2023 [17.04.2023
p25/2023 [BUILDING VS VSR
[ENTERPRISES

CS COMMREACH VAIBHAV MAHAJAN 03.05.202  [13.04.2023
226/2023 [INTERNATIONAL
S SHILPI
NGINEERING

CS COMM|PNB VS ADARSHTUSHAR KUKREJA 09.05.2023 [28.04.2023
232/2023 |[ENTERPRISES

CS COMMJSBI VS BABITAARVIND GUPTA 09.05.2023 [01.05.2023
236/2023 |PAREEK

CS COMMJSBI VS AJAYARVIND GUPTA 09.05.2023 [01.05.2023
237/2023 [KUMAR

CS COMMNEW NICEKSHITIJ AGARWAL 10.05.2023 [|21.04.2023
41/2023 |CARRIER VS

LAKHANI GROUP
COUNTER M/S IDEATORDR NARESH 12.05.2023 [|25.04.2023

CLAIM [ENGINEERING VS
16/2023 [VVV STRUCTURE
TECHNOLOGY

CS COMMHA V SOLUTION VSLAL SINGH THAKUR |15.05.2023 [|17.04.2023
44/2023 [KUK BO HOTEL
AND RESORTS




District

Case No. Petitioner Name
VS Respondent

Name

CS COMM|CANARA BANK V§
45/2023 [VIPUL MISHRA

Advocate

AMIT GUPTA

Registratio Payment o

n

19.05.2023

Court Fees

16.05.2023

CS COMMJUCO BANK VS M/S
046/2023 [VASHIST
[ENTERPRISES

SUNIL KUMAR

b0.05.2023

19.05.2023

CS COM
247/2023

7S CHARVIK BIO
NGINEERING V9

'YASH TONDON

3.05.2023

05.04.2023

CS COM
249/2023

TON BANK OR
NDIA VS M/S
ITA
NTERPRISES

R K SINHA

b3.05.2023

08.10.2022

CS COMM|UNION BANK OF
50/2023 INDIA VS M/S
SHONA

MEDICARE

R K SINHA

3.05.2023

08.10.2022

CS COMMSUNIL
253/2023 JAGGARWAL
M/S
[ENTERPRISES

V§
AVS

SHRAM VIR VATS

b5.05.2023

04.05.2023

38

MS. SAVITA RAO,
IDISTRICT JDUGE,
COMMERCIAL COURTH-
02

ISOUTH-
WEST

CS
COMM)/2
71/2023

ICICI BANK LTD|
Vs SONIA

Sh.
BABBAR

SHAILENDRA|

31-05-2023

11/05/2023

CS
COMM)/2
70/2023

[BANK OF BARODA
Vs M/S SHRI RAM
IAGENCY AND|
ORS.

SH. SUMAN KUMAR
CHOUDHARY

30-05-2023

19/05/2023

CS
COMM)/2
72/2023

RAJU RAM Vg
BIRJA NAND|
[KATARIA

Sh. PIYUSH CHHABRA

30-05-2023

30/05/2023

CS
COMM)/2
61/2023

[UNION BANK OHR
INDIA Vs GORAKH]
INATH PANDEY

Sh. ARVIND SINHA

9-05-2023

23/05/2023

CS
COMM)/2
65/2023

MIS HANDYMAN
WORKS LLP Vg
MS. JYOTI|
[PRUTHI

Sh. RAJESH KUMAR
LUTHRA

b9-05-2023

19-05-2023




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

CS IAXIS BANK LTD{Sh. ANUPAM SINGH |7-05-2023 J7-05-2023
COMM)/2 Vs GANESH|
63/2023 |[CHANDRA
CS AXIS BANK LTD/Sh. ANUPAM SINGH |7-05-2023 |17-05-2023
COMM)/2|Vs KEWAL
64/2023 |KHARBANDA
CS M/S CREATIVESh. Prateek Jain 26-05-2023 [14-04-2023
COMM)/2 WIZARDS
54/2023 [INFRATECH PVT]
LTD Vs M/S
[ROBOTICS
[EMBEDDED
CS ISHRI VIKASSh. Ajit Kumar Singh 11-05-2023 [13-04-2023
COMM)/2|ARORA Vs M/S
13/2023 [POPULAR SPIRITS
LLP
CS [PUNJAB Sh. TUSHAR KUKREJA [10-05-2023 [27-03-2023
COMM)/2 [NATIONAL BANK]
39/2023 Vs BHARAT]
[ENTERPRISES
CS [PUNJAB Sh. SAURAV BHASIN  [06-05-2023 [02-05-2023
COMM)/2 [NATIONAL BANK]
31/2023 |[Vs MOHD SHAKIR
[HUSSAIN
CS M/S REACH|Sh. Vaibhav Mahajan l02-05-2023 [12-10-2023
COMM)/2 INTERNATIONAL
p7/2023 [Vs ROBIN KUMAR
ISOLE
[PROPRIETOR OR
KD ENGINEERS
39 [SH. RAKESH SYAL/JSOUTH- CS [Union Bank OjRajendra Yadav 02.05.2023 [13.04.2023
IDISTRICT JUDGEJWEST Comm.)22[[ndia V/s Pl Trader
COMMERCIAL COURTH 2/2023
03
CS Shri Kanhaiya LalVinod Kumar 04.05.2023 [26.04.2023
Comm.)22|Bansal V/s Mrs,|
8/2023 [Deepika Verma
OMP MisdM/S Comfort CareAditiya V.S Chauhan 04.05.2023 [NA
Comm) [System V/s Delhi
1/2023 [Devlopment
JAuthority
CS M/S FacmedNishant Sharma 04.05.2023  |26.11.2020
Comm.)22 [Pharmaceitoca;s
09/2023 Pvt. Ltd. V/s M/S
Biovista
Lifesciences & Ors.




District

Case No. Petitioner NameAdvocate
VS Respondent

Name

Registratio Payment o

n

Court Fees

OMP [Bharat SancharSagar Pradhan 08.05.2023
Comm)/35|Nigam Limited V/d
2023 Royal Indid

[Technoprojects
CS Punjab NationalTushaar Kukreja 00.05.2023 |27.03.2023
Comm.)23|Bank V/s Jamd|
3/2023 Scale and System
CS Punjab NationalTushaar Kukreja 09.05.2023  [28.04.2023
Comm.)23[Bank V/s Adarsh|
K/2023 [Enterprises
CS Preeti Anand V/gVishal Chhabra 09.05.2023 ]01.05.2023
Comm.)23 JAmandeep Gupta
5/2023
CS Punjab & Sind BankV. P Singh 09.05.2023  [27.04.2023
Comm.)23[V/s Nijesh
8/2023 [Vayalapran& ors.
Counter  [M/S Super MarchgVikram Dua 10.05.2023 [08.05.2023
Claim B7 Traders V/g
15/2023  [Satish Chandra
CS Canara Bank V/SAnand Sharma 10.05.2023 [17.04.2023
Comm.)24 |Puran
0/2023
CS [M/S Simran techno| Vinay Kumar Pandey  [11.05.2023 [12.01.2023
Comm.)24 [Solutions v/
2/2023 [Himanshu Motors
OMP(I) [Toyota  FinancialRahul Bhardwaj 11.05.2023 [NA
Comm)96/ [Services India Ltd,
2023 V/S Anoop Kumar
OMP(I) [Toyota  FinancialRahul Bhardwaj 11.05.2023 [NA
Comm)9g7y/ [Services India Ltd|
0023 V/S Mohammad|

[rfan
OMP(I) [Toyota  FinancialRahul Bhardwaj 11.05.2023 [NA
Comm)98/ [Services India Ltd,
0023 V/S Shanti Devi




District

Name

Case No. Petitioner NameAdvocate
VS Respondent

Registratio Payment o

n

Court Fees

OMP(I) Cholamandalam  [Rahul Bhardwaj 11.05.2023
Comm)99/ [Investment &
2023 Finance Co. Ltd|
V/s Rajeev Arora
IMISC/DJ/ JADS Spirits PrivateVivek Shokeen 12.05.2023 [NA
ADJ/251/2 [Limitd V/S  Sh,
023 [Naresh Kumar
OMP(I) [Toyota FinancialRahul Bhardwaj 16.05.2023 [NA
Comm)101/[Services India Ltd,
2023 V/S Mohd. Yasir
OMP Shiv Shankar RoadN. Mahabir 23.05.2023 08.05.2023
Comm)/3 [Carrier V/S Hindujq
8/2023 Leyland  Finance
Ltd.
OMP Shiv Shankar RoadN. Mahabir 23.05.2023 08.05.2023
Comm)/39|Carrier V/S Hindujq
2023 Leyland  Finance
Ltd.
OMP Shiv Shankar RoadN. Mahabir 3.05.2023 09.05.2023
Comm)/4 [Carrier V/S Hindujq
0/2023 Leyland  Finance
Ltd.
CS [UCO Bank V/s Sh/Sunil Kumar 23.05.2023 [19.05.2023
Comm. )24 [Virender Jakhar
8/2023
CS [Union Bank OffR. K Sinha 3.05.2023 [08.10.2022
Comm.)25[[ndia V/S Oistq
1/2023 [Electronics
CS M/S NyucellVikas Dahiya 23.05.2023  [12.05.2023
Comm.)25[Welness Pvt. Ltd,|
/2023 V/S M/S Madhur
Courier Services




District

Name

Case No. Petitioner NameAdvocate
VS Respondent

Registratio Payment o

n

Court Fees

OMP (IYToyota  FinancialRahul Bhardwaj 25.05.2023
COMM- [Services India V/S
107/2023 [DMD Engineers
OMP (IfToyota  FinancialRahul Bhardwaj 5.05.2023 [NA
COMM- [Services India V/S
108/2023 [Rahul Jee
[Upadhyay
OMP (IYToyota  FinancialRahul Bhardwaj 25.05.2023 [NA
COMM- [Services India V/S
109/2023 [Nirpendra Singh
OMP M/S Olialia IndiaUday Bedi 4.05.2023 [19.05.2023
COMM-  [Pvt. Ltd. V/S M/S
W1/2023 [Starlines India Pvt|
Ltd.
CS M/s ANN FMCGMUKUL KR. GUPTA 26.05.2023 [12.05.2023
Comm.)25|PVT. LTD. V/S M/S
5/2023 IDEV
[ENGINEERING
WORK
OMP [IDDA V/SMAYANK BANSAL 27.05.2023 |NA
COMM- VARDHMAN
h2/2023 [INFRA
CS SBI V/SR. K SINHA 9.05.2023 [17.05.2023
COMM)- [DHARMENDRA
260/2023 |[KUMAR DHIRAJ
CS M/S Sing N SmileVivek Kumar Kataria 30.05.2023 |26.05.2023
COMM)- [Fashion Pvt. Ltd
269/2023 [V/S M/S Gauri
[Enterprises
CS Manvi Impex V/SVivek Kumar Kataria 30.05.2023 |26.05.2023
COMM)- M/S Gauri
268/2023 [Enterprises
CS [CICI Bank V/s M/sDeepak Kaushik 7.05.2023 [20.05.2023
COMM)- [Mahanta P D
256/2023

Total

166
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